
RAJYA SABHA [17 March, 2005] 

MR. DEPUTY CHAIRMAN: We will fix up the date. 

THE BUDGET (GENERAL)—2005-2006 

1�0 ���%� ��*ह� �*�� (9:� 0�� ) : 9������� ��, �E <��� <���� ह�! �� <�#� 
��6� ��� 2005-2006 ��  �2& 0$��� ��) �� �)M��� ��#� �� ���� ���� ह� 8 ���� �ह2� �
 �E 
��: �!"� �� �� &� ��� �� �ह�� ����. �-! 1� �� �� �ह�� �UF� ���� Q)1 <.��� ����� ह�& ह�8  

 ����� 
�D�� +���� (9:��!,2) : ��: �!"� �� �
 हE #ह3 8  

 1�0 ���%� ��*ह� �*�� : 9#��  0���#�A ��P� हE 8 ...(������)... 

 �� ������� ����� : (�*+,� �!1�2) : ��, ?�� Y�� �
2#� ,��ह& %� ह�]� �( 
.�%#�N� ���#$)� ��  �2&, *...(������)... 

 �� =�
����� : #ह3, #ह3 8 �ह �#��2 ���� ह� 8 ...(������)... 

 ��@��, %*� ������ B� �/�� �� �%� �/ ��'� �� � ��� 
�
��� ���& �� �%� �/ 
��'� �� � (�� 
���� �;C��) : ��, �E �=���#� ��$� �
 ���#� ,�ह�� ह�! �� ��##�� �!"� �� 
2
���� �( ह� 8 ...(������)... 

 1�0 ���%� ��*ह� �*�� (9:� 0�� ) : ��6� �
/ <�*: #ह3 ह� 8  

 �� ������� ����� : 2���# * �� <� ��S # ��( 8 ...(������).. 

MR. DEPUTY CHAIRMAN: That is not in good taste... (Interruptions)... That is not in 

good taste... (Intenvptions)... 

1�0 ���%� ��*ह� �*�� : ��6� �ह�� 0�NN�� ह� �� <� ��: �!"� �� �� �,�� �� �ह� 
ह� 8 ...(������)... 

 �� ������� ����� : #ह3, �,�� �� #ह3 ह� 8 It is a question of the dignity of the 

House ...(Intenvptions)... I don't want it to be a part of the proceedings which is a reflection on 
the other House... {Interruptions)... 

*Not recorded. 
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MR. DEPUTY CHAIRMAN: No. I have removed it. (Interruptions)... #ह3, <� 
F
�W& %��
 8 9��
 �#��2 ���� ह� 8 ...(������)... <� ���P& 8 

SHRI DIPANKAR MUKHERJEE: Someone said that he had gone for* 
(Interruptions)... lfyou want to show oneupmanship...(/nte/rt/pfo/7s>) 

MR. DEPUTY CHAIRMAN: Please. I have removed it. (Interruptions)... Mr. Jibon 

Roy, please sit down. (Interruptions)... Mr. Premachandran, please sit down. 

(Interruptions)... <� �
�2&, �
 � �� 8 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S. 

PALANIMANICKAM): The hon. Minister is in the other House. 

(Interruptions)... 
 

1�0 ���%� ��*ह� �*�� : ��, �E �ह��  �!�� �� �
2 �ह� ह�! 8  
 

�� ������� ����� : �E ��  �!�� �� ��# �ह� �� 8 �E#� ��# �� �#��2 �2�� �� 
...(������)...  
 

1�0 ���%� ��*ह� �*�� : 9������� ��, �E ��: �!"� �� �� %� ��� ��  �2& ����. 
���� ह�! �� �� &� Y�� �� ��� हE ,��R �
 ��  ��#� �� ����� ��  ���#� �4#� �(, �� �ह�! ��� 
�WG�� �( �� F #ह3 ह�, 9���  �!�� �ह�� �� F ह�, Y�� �� ��4� ���� हE 8 �ह &� �ह�� �W� �2� ह�, 
ह��� �
 �ह #ह3 <�� ह� 8 %� ���2� �( �� �ह�� �7� �� ��� हE �ह2� ��, 6-7 ��2 �ह2� �� �� Y�� 
�� ,���  ह� 8 %� ��� �� 9NहR#� �ह� ���� �� ��� �WG�� �( �� F #ह3 ह�, 9��� ���� Q�1 %�#� 
4������ ����  �4� �� 2
1
 �
 21�, %��( �ह�� �� F ह� 8 �ह �ह�� ����. �� ��� ह� 8  
 

9������� ��, ���� ह�  �- �( �ह ��) <��, 2
1
 #� �ह� �� �ह ����� ¨�� ��) < 
1�� ह� 8 %���  �2& �W� 0 !�� ��  ��2 ��!A� 1& 8 )�2����# �( &� ��ह� #� ��F� �� <� %��
 
���#� #!�� ���� ह� ? �
 &� #� �ह� �� 8/10, ����� #� �ह� �� 9/10, �� �ह�! �� �� &� ��ह� 
#� �ह� �� 11/10 #!�� ���� ह� 8 �ह ह�2 ��, ��N��?� 9F2 1�� 8 ����� ��# �� F ��N��?� #�,� 
9��� �� ����� ��# �� 9� �WG�� �� ���2�� 2
1R ��  ���#� <#�  �- ह�/ �� �� �.� 2
1
 
�
 21� �� �ह ¨�� ��) #ह3 ह�, �ह ¨� ��) ह�, �
 ��.�  ���� ह� �� %��( �
/ ��� – ��� 
#ह3 ह� 8 ह� ��6�� �� �� ��� �� �( ह���� %� ����� ��  2
1R #� ��  �� ���B��$�� �� 
���2�� �
 ��6 �� �ह�� �� F �ह� �����  �� ��) �� 0�!A ���� ह
1�, 2���# ��6� �ह�� 
�.�
� ह� �� %� ��) �� ����� ���� ��� ��6� ��4 ��  ��� �ह#� �7�� ह� �� ���  

 

*not recorded. 
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&� ��� ��  �2& ��) �� �W� 0���� �� �� %��( <� <��� ��  �2& �� F ह
1�, �
 �E <��
 
���]! 1� �!� ��, <� �� %� �� �ह�� हR1� �� %��( <� <��� ��  �2& �� F ह� ह� #ह3 8  
 
 9������� �ह
��, ��6� ��.�  �
 ���( �ह#� ह�, �
 ��6� 21� �� ��) �( �� F P�� हE 8 
&� �(W��� ��), �
 �ह2� ��� ���� ह� 8 �E ��6�� ह�! �� �ह ©� ��, �ह ह
#� ,��ह& �� 8 
<� ��  �� 50 .���� <���� ��ह2�{! �� ह� �� %#�( �ह�� �W� �!��� �( ��ह2�&! 1�!�R �( 
�ह�� ह�, 1��� ह�, 9#�� � �� ��, 9#�� �,����� ��, 9#��  B�����R �� ��� ह
#� ,��ह& ���� 
�O� �� &� ��T��� $�� �� ��,�� ह
#� ,��ह& 8 �ह &� �ह2� ��� ह� �� ह�#� ��ह2�{! ��  �2& 
�(W��� ��) �� ��� �� ह� 8 �����, �
 � �� �( <�!)# �@��� 1�� ह�, ���� �ह ���#� ह
#� 
,��ह& �� 9�#� #ह3 ���� 1��, 2���# �.� �� ��F2� ��� �� ��2#� �( %��( �@
��� ह�/ ह� �� �E 
�ह < � �-! 1� �� � �� ��  ���2� �( ��: �!"� �� �� �� ��A� ��A# ��)�&!1� ?�R�� �ह “ ��� 
� �� �����#” &� �ह�� �ह������ �
�#� ह�, �
 ह���� ����� #� ,2�/ �� �� �
 ह�#� � �� 
�� &� �O�2� ��A��� ���� – ह��� 6 �� 14 ��  �U,� �
 �#�  �~� �� ��#���� � �� ��, 9� 
�!��A��#� ������ ��  ��;� ��  �2& ���#� <�+�� A# ह�, �� %��� �-� 0�!A ��(1�, Y�� �E 
��6�� ह�! 8  
 
 %���  �2��� �
 �� F �E#� ��4� ��) 0�!A# �(, �ह ��6� ��2�. ���� ह� 8 �ह2� ��� 
�
 �ह ह� �� ����
��� घ�)�, �.��2 W��.��), ��#� $�� �� ह� ��A��# ह�, �ह�! ��, �ह3 ह� 
– ��� 4.5 ह
�� ह�, ��� 4.4 ��� 4.3 ह
 ���� ह� �� �ह �ह3 �� �����2 �� �ह� ह� 8 %� 
����
��� घ�)� �
 घ)�#� �ह�� �-�� ह�, 2���# %� ���2� �( �ह ��) �
/ < � #ह3 ���� 8 
����
��� घ�)� ����2& �@�, ?�R %�#� ����� ह� ? %��� �� &� ���� ह� �� ���$� घ�)�, 
����N�� W(�.��), �ह�� ��A� ह� 8 95,312 ��
7 -�& �� %� ��� ���$� घ�)� ह� �� %��� ��� 
�ह ह� �� ��F2� ��) �( �
 �#���# ���� 1�� �� �� 9���  <A�� �� ���#� ���$� ह
#� 
,��ह& ��, 9�#� ���$� 0�M� #ह3 ह�< 8 �� �
 ���R �� {� �!�� � ���� ह� – �� �
 �
 �#���# 
21�& 1& ��, ���$� ��  ���� �(,�� 12� �� �� ���$� �
 ���2 ��#� �� �
 0��2� ह�, �
 �!" ह�, 
� �#�� ह�, �ह ह� �� #ह3 ह�, ��  2 #ह3 ह� �� �.� �T)�,�� ह� 8 �ह�ह�2, ���#� �#���# ह� 
���� ह�, 9��� �� �1� ���2� ह
�� ह� �
 �ह �W� Q,�� �� ��� ह
�� ह� ?�R�� �.� �ह ��� �� 
��  ���#� �� <���  <�
�# हE, 9#�
 17�7� ���� ह� 8 ����� ��� �(4� �� �� 2 �� ���$� 
0�*M��R �� *$��� ?�� ह� 8 2004-05 �( �#���# ���� 1�� �� 3,17,733 ��
7 -�& ��, 2���# 
����
 �! 
�A� �#���# �ह� 1�� ह�, 9���  �#���� �� 0�*M���! ह�/ 3,06,021 ��
7 �� 8 �� �� 
��$���� *$��� <&1� �
 �ह %��� �� 4��� ह
1�, ��ह�� #ह3 ह
1� 8 %��� ��2� ह� �� 
11,721 ��
7 �� ���� ��� �
 �� ह�/ ह� 9��( �� �1� ��$����  
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*$��� �� F �� 4��� ह
1� �
 ह
 ���� ह� �� �ह 15,000 ��
7 �� �ह� !, ��&, �� �ह 
����
��� घ�)� ��.� �@ ��&1� 8 ����� ��. �E ��4�� ह�! �� 2005-06 ��  ��) �( �ह �#���# 
���� 1�� ह� �� )�?� ����N��, �� ���$� �( 21 0�� � �� �K*� ह
1� 8 �ह &� ���$���� 
�#���# ह� 8 ��F2� ��2 ��  ����� �
 ��4�� ह�& �� �ह�! ह���� ���#�# &?��%� �(, �!घ�� 9���� 
 �~� �( 7.8 ���E) �� ��� ह�/, �ह�! 2005-06 �( �,�#� 20 �� 21 ���E) �� �K*� ��� <A�� 
�� ह
 ���� ह�, %��� �
/ �� �, �ह���, <A�� �� �!�� � 9���  �!�� #ह3 ��2�� �� %��
 
�� �� �� 2(1� 8 ?�� &��� )�?� ���2� �� %#�� � �#�� �ह�� ��  2 ह
 ��&1� �� �
 9#��  
�#���# हE, �� �,�#� &� ��2 ��  �!�� %�#� ����� �ह� ह
 ��&!1� �� �� ���#� �ह �ह( हE 9�#� 
���2 �� 2(1� 8 �1� �� ���$� �( �� ��� </, �� �.� �� �� ��2 घ��2� 9���� �� 
��+�
, )�?� ��0W�0��0 ��+�
,�� �� ह
 ��&1� 8 �ह &� ��4#� �� ��� ह� �� ह� %� ���2� �( 
���� ह� �ह�� ��F� ह�, �!12� ��  �� �� ��F� ह�8 %��2& �-�� �ह ह� �� %� ���� �( 5��# ���� ��& 
�� �E ��4 �ह� ह�! �� %� ��) �( %��
 Y�� �4 ���� 1�� ह� �� ���� �� ��~�� 2 P�� – P�� ह� 
�� %� �� ���$� �( &��� 21 0�� � �� �K*� ह
 ��&1� , �ह ��~�� 2 ���$���� ह� 8 �ह�� �� 
�� ���R #� �� %��� ��. 5��# <�;�� ���� ह� �� �ह P�� #ह3 ह�, �ह 9�,� 0��� #ह3 ह
�� 
8 %���  #���� ?�� हR1� ? %��� &� #���� ह� �� �
 M2�# &?��(�W,� ह�, �
�#� B�� ह�, 
9��� ��� ह�2� ��4( �� �ह 2004-05 �(, 82,529 ��
7 ��, �
 2005-06 �( &��� �@�� 
1,10,386 ह
 1�� 8 �ह �� �� ह
 1�� ? �� ��) �
 ह� ��4�� हE   �� ���$� �ह�! �� < �ह� ह�, 
��A� �� < �ह� ह�, &��� �� %��(30,000 ��
7 �� �K*� ह
#� �� ?�� ��2� ह� ? �ह ���� �ह�! 
�� < 1�� ? �ह ���� ��A� �� < 1�� ह� ? �� <� 1O� �� ��) �� .�%2 Q0) ��4�� हE, �� 
��� �ह 21�� ह� �� �� N��� �
�#� �ह����, �
 ����R �
 �� 1/ ��, �ह 2004-2005 �( 54,858 
��
7 -��� ��, 9�� 2005-2006 �( &��� घ)� �� 33,112 ��
7 -��� �� ���� 1�� 8 ��#� 
21,748 ��
7 -��� �� ���� �)O�� �� �� 1/ 8 �ह �� ��) ��  ह��.� � �� ह�< 8 ���� �� �ह� 
���� ह� ‘there is a lie, there is a white lie,and there are statistics.’ %� ��$� ��  �ह �� 4�2 
��) ��  <!�7
 �( ��& �� �ह� ह� �� <�#� %A� �� घ)��� �� 9A� �4 ���� �� �ह ���� �� 
ह�#� �
�#� B�� �( %�� �@� ���� ह� 8  
 
 �� �ह �� �ह� �� �ह� ह� �� ���� ��#� �2& �!��A# ��)�&! 8 ���� ��#� �2& 
�!��A# ��)�&!, �ह �ह�� �UF� ��� ह�, ��)#� ,��ह& 8 ���� ���#� �!��A# ��)�&!1�, ��  9�#� 
ह� ��?�� ���1� �� ����R �� ह�2� �UF� ह
1�, 9#��  ��� �� हR1�, ��N�� �ह #ह3 ����� 
1�� �� �� ���� �ह�! �� 2�&!, �� �� �@�&! 8 �E #ह3 ��#�� �� ��##�� ��: �!"� �� ��, %� ���� �( 
���� ��  ��: �!"�2� �� �� �����!"� �� �
/ ��� ह�/ ह� �� #ह3 ���� 9NहR#� ?�� �
�#� �#�/ ह� 
�� �� �ह�! �� ���� ��)�&!1� 8 ����N� �O� �� ���� ��)�#� ��  �
 �� ��# ��$�� ह� ह
�� हE �� �� �� �
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)�?�R ��  \��� %��� ��( �� �.� �� 9A�� 2( 8 9A�� �� ����� �� 2(, ��  �� 2(, �E�R �� 2( �� 4�2� 
����� �� 2(, %���  �2��� �� �
/ �� ����N� ��$�� #�� #ह3 <�� 8 �� ����� �� 9A�� �� 
���� �
� ��:�� �!$��&! ह� हE �� ����� �� $��! �� ����
��� घ�)� 1,51,144 ��
7 ���� 
ह�, %�� ����� �ह�! �� ���� ���1� 8 ?�� �ह �� 9A�� 2�1� ? �����R �� 9A�� 2�1�, �E�
 �� 9A�� 
2�1� ? �E�
 �� 9#�� �#1�ह ���� �ह2� ��&1�  8 �E�  �W��~W �� ह� �� ����� �� 9#��  ]�� 
����� ����� ह� 8 #���� �ह ह
1� �� �ह ���� ���� �� N��� ����� �
 �E�R �� 2� 2�1� ��N�� �.� 
���� �����( �ह�! ��&!1� ? 9#��  �2& ?�� ��$�� �,(1� ? 9#�� ����
��� घ�)� ���1� 8 ��� �
 
ह�2�� हE, �1� 9Nह( ��4(, �
 �� N� � ����R �� ­� ��� ��.� �@�1� 8 <� �� �� N� �� ����R 
�� ��.� ­� ��� ह�, �ह ��2 घ��2� 9���� �� 21�1 85 �� 86 0�� � ह� 8 �� N� �� ����R 
�� ��2��� ���� 9A�� ह� 8 Y�� &� ���B��$�� �( <� ����R �� �ह �ह �ह� हE �� <� �ह3 �� 
���� ��)�%& 8 ����R �� *$��� �
 ह�, 9��� ��� ����,� ह�8 9#�� *$��� �� �� �# 1/ ह�, �� 
<�� ?�� – ?�� ��!1�� ह�, ��� 0��� ���� ह�, %�� ��� ��#�� ह� 8 %� �� �� ��$�� ?�� 
�#�2(, %� ��) �
 ��4 �� �ह ���� ��6 �( #ह3 <�� 8 ��� – ��� ��6� 4��� 21�� ह� �� 
��� ह���� 0�!A# P�� #ह3 �ह� �� ���$� ��  �N�� ह�#� 21 0�� � �� �
 �W� ���� 9F�2 
21�#� �� ��� �� ह�, �1��# ��� �ह ���� �� ह
, 2���# ��� ���� # ह�/ �
 ह���� �.$�2 
W��.��) �@ ��&1� ���� <� ��� 4, 4.5 �� 5 0�� � ��  <� ��� �4#� ,�ह�� हE ���� �� 
घ)�#� ,�ह�� ह�, �ह घ)�1� #ह3, �ह �@ ��&1� 8 ��� ����R �� �� �.$�2 W��.��) �@ 1�� �
 
�� 2 ��2��� ��  ��, ��#� �� N� �� ����R �� �
 �.$�2 W��.��) ह�, �ह 10 0�� � ह
 
��&1� �� 11 0�� � ह
 ��&1� ���� �ह�! ��&1�, �E #ह3 �ह ���� , 2���# �E #ह3 ��6�� �� 
%� ���2� �( ��) �( �ह3 �
/ ���A�#� �4� ह�, �� #ह3 �4� ह� �� �.� %��( ?�� ���� ��&1� 
����& %���  �� ����� �� �2�� 1�� ह�, &� < � ��2� �� 1/ ह� �� ह���� �� ���$� �( 21 
0�� � �K*� ह
 ��&1� 8 �ह &� Y�� 1
�4A!A� ह�, �
 ��) ��  .�%# Q0®� �
 ��4#� ��  ��� 
���#� <�� ह� 8 �� �� 9Nह( �@� #ह3 1��, �
 �� ह��� �� ���ह �O �KTP �� ह
�� ह�, �� �� �
 
�ह� 21�� ह� �� �ह �ह�� ह� 2����#� ��� �ह�� ह� ��N�� ���� � ह�, ��� #ह3 %���  �!�� ?�� �4� 
ह
1� 8 �O# �� ,O�2�) ह
1�, �O# �� �� � ह
1�, �O# �� ��1�~2� ह
1� 8 2���# �� 9�� 4
2�� 
ह�, ��  &� �7�� 1
2� ��2�� ह�, 9��( �
/ 4�� �� #ह3 ��2�� 8�� ��) �� �� F Y�� ,��( ह� 
��# �� 5��# ��#� �� �ह�� �-�� ह� 8  
 
 &� �� ��� �� 5��# ��#� �� <�+���� ह�, �ह ह�, G��� �� �@�� ह�< �
6 8 
%!)�$) ��.� �@ �ह� ह� 8 2004-05 �( G��� 1,22,905 ��
7 ��, �� 2005-06 �( 1,33,945 ��
7 
ह
 1�� ह�, that is, it has gone up from Rs. 1,22,905 crores to Rs. 1,33,945 crores. It 
means, there is an increase of Rs. 8040 crores . 8040 ��
7 �� �K*� G��� �( ह
 1/ ह� 8 
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G��� ��( घ)� ह�/ हE �� G��� �@ 1�� 8 %��� ��2� ह� �� 9A�� ����� #ह3 ह� 8 �
 �ह �@�� 
ह�< 9A�� �� 9A�� �� ���B��$�� �� �ह %� ह� �� �� 9A�� �
 ��0W�0��0 �� 85-86 
���() �� ��^ ���� �� �� �
 �ह &� 4��� �� ��� ह� �� �ह 9A�� <� ���$� घ�)� �
 ���� 
���#� ��  �2& 2��� ह� ��  ��� %� ��� ��, �1� �1��# # ��(, ���$� ���2� ���� #ह3 ह�/ �
 
�.� �ह 9A�� �� �@�1�, �ह G��� �� �@�1� �� �ह &� �!�) ���� �� ��1�, ?�R�� �� <� 
����� �� 9A�� 2(1�, ����� 9A�� 2�1�, ���� �����( 9A�� 2(1� �
 ����� �( ���� �,�1� #ह3 
�� %��2& �
 ह���� 9�
1 हE 9#��  �2& ��P#�/ ���� ह
1�, 9#�
 ���� �ह�! �� ��2�1�? �1� 
ह� ��2 ����� �E�R ��  ]�� W��� W�2�� �ह� �� ���� 2��� �ह� �� 4�2� ����� �� ���� ��ह �� 
9P�#� �� �
/ $��� ,2��� ���� �ह� �
 �
 ह���� 9�
1 हE, �� ?�� ��(1� 8 &� ��. ह� 4�2� 
����� �� ��� ���� ह�, 9#�
 �ह�� हE �� <� ��#� 9�
1 �@�%&, �#��  ���& 8 �#��  ��  �2& 
�,�1� �ह�!? �ह ह� ���2 ����� ��. 5��# ��#� ह� �� �1� �.� ����� �( ���� �� ��� ह
 1/ 
�
 9A
1R �( ���� �� ��� ह
1� �� 9A
1
 �� ����� ��� 1�, ��  �� ����� ��� 1�, '
� ��) 
�� ह
1�, &=M2
��() �� ह
1�, ��  �� �
 �!��^T��� $�� �� ह���� 0��$��^ ��#� ��  *z ह� 
�ह �� ह
1� 8 ह�( 5��# ��#� �� �-�� ह� �� <� ,�# �� ���B��$�� �( 9#��  ��N��.� ?,Q�1 
��?)� �� �ह�� �7� �
1��# ह� 8 ���� �� ���B��$�� �( 9��� �ह�� �� �
1��# ह� ,�# �� 
��2#� �( 8 �
 ,�# ह���� 0��$��V ह� 8 �1� ह� %� ���2� �( ��F� �ह(1� �� 9A
1
 ��  �2& 9�,� 
B��$�� #ह3 ��(1�  �
 �E ��6�� ह�! �� �12� ��2 ��  ��) �( �� ��A� ��P#�%��! <Y!1�, �� 
��A� �7�� 1
2� ह��
  ��� ��#� �7�1� 8 �
 �� �� F Y�� ���2 ह� �
 ��) ��  0�!A# ��  
���2� �( ��6� ��2�.��ह ����� ह
 �ह� ह� 8 �E ,�ह�!1� �� %� ���2� �( ��# ��,�� ��( �� ��: 
�!"� �� ���&! �� �� �� �� ��(1� 8 ह� ���#� �
7� �ह�� ��) �
 ��6 ��& हE 9���  <A�� �� �
 
��P#�%��! 21�� हE �� �ह ह� 8 ��  ��: �!"� �� #� �ह�� ���� ��#� 9� ��) ��  �!�� �4� ह� ��#� 
��4#� �
/ ���� ��� #ह3 ह�, ��#� ��4� ��#� ,��ह& 8 ��#� ]! ,� ��4� ��#� ,��ह&, %��( �
/  � 
#ह3 ह� 8 2���# �� ��!1��� 2�2 ��  ह��# ��#� #ह3 ह
#� ,��ह&, �� ��$���� ��#� ह
#� ,��ह& ��Nह( 
<� ����� �� ��( , 9��
 ��2 �( 2� ��( , ��#�R <� ��4� ��(  �� �ह ��#� ह�#� ��4� 
�� �� <� �ह <���  ���#� 9��
 ह�#� ����� �� ���� ह� 8 ���� ����� ह��# ��#� ��: 
�!"� �� #� �
�1�� ��  ���2� �( ��& 1& ह� 8 9��( ��6� ��# �
 $��� ���#� ह� �� �� ह� 2
1
 
�� ����� ��, �
 &� ��� �ह ���2 9P� �� �� ����� �� �
�1�� �( ?�� �!�!A �ह� ? ?�� 
��#� �
�1�� ��  ����� ह
1� �� ����� �� �
�1�� �( �
/ �!�!A �ह#� ,��ह& �� �
�1�� ��ह� 
����� ह
 8 9� ��� W�0  &�0��0 1�M�� ���)� �� �5���� �( �� F �#��� ह�& �� �� ह���� 
����� #� 9#�
 $����� ���� �� �� �ह �� ���� �� ��  0���� ��� &� ��
7 �
�1�� ���� 
��& ��&!1� 8 �ह �ह�� �UF� ��� ह� �1� 
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ह���� #/ ����� �� 9� �
�#� �
 $����� ���� ह� �� �
�#� �� ��. 5��# �� �ह� ह� �� �ह�� ह� 
�� �
�#� ह
#� ,��ह&, �
�1�� �-�� ह�, ?�R�� ���� �E <1� ���9!1� �� �1� %��� ��. 5��# #ह3 
���� 1�� �
 ?�� ��P#�%��! ह
 ��&!1� 8 2���# �
 �
�1�� �K�# ��  ��� �42��7 ���� 1�� ह�, �ह 
�ह�� ��2�.��ह ह� 8 �
�1�� �-� ह
#� ,��ह&, �
�1�� ��  �2& ���� �
�   ह
#� ,��ह&, 2���# 
�
�1�� ��  ��� ���� #ह3 ���� ��#� ,��ह& 8 �1� <� ��4( �� ?�� �ह� 1�� ह� 8 �ह2� �ह �ह� 
1�� �� &� ��
7 ह�?)��� �����z ���� �
 Q��,� ��(1� 5 ��a �( �� 0�� ह�?)��� B�*z ��  �ह��� �� 
&� ��
7 #�� �
�1�� �K��� ��(1� 5 ��2 �( 8 ��#
 5 ��2 �(, %� ��2 9��( �� ���#� ह
1� %��� 
�
/ �ह��� – ����� #ह3 ह�, # ���� �!"�2� #� ���� ह� # ��: �!"� �� #� ���� ह� �� # ��) ��  
���� W>?���() �( ह� �� %� ��2 ?�� ह
1� 8 �UF� �� %���  �2& A# ���#� �(1� 8 �1� &� ��
7 
ह�?)��� �� Q�,�/ ��#� ह� �
 9���  �2& A# �� �� 0��A�# ह
#� ,��ह&, �� ���R �� ��F� ��&, 
%!���#��R �� ��F� ��& �� ��2�� �ह ��� ���� �����( ��(1� 8 ह�#� �
 �ह�! �� �ह ���� �� &�  
��
7 ह�?)��� �� Q�,�/ ह
1� 8 2���# Q�,�/ ���1� �O# – �O# 9� �
�#� �
 ,2���1� ? 9�� �
 
���� �����( ,2��(1� 8 �� F
)� Q�,�/ ��  �2& %NहR#� ��) �( 350 ��
7 -��� �4� ह� �� �W� 
Q�,�/ ��  �2& 84 ��
7 -��� �� %!���� ���� ह�, 2���# %��( �� �1� ���# �� �N� 4,� �#��2 
���� ���(, �
 ���� �#���# ह� �� �� �2 25-30 ��
7 -��� Q�,�/ ��  �2& �,�1� ? %��( ���#� ह�?)��� 
�� Q�,�/ ह
 ����1�, �� �� �# ����1� ? ?�� 2घ� Q�,�/ �
�#�{! �� �#��(1� ? %���  �2& A# �� 
%!���� �ह�� ह� �� ह� �� %���  �2& �� �2 350 ��
7 -��� �4� 1�� ह� �� &� ह�?)��� �� Q�,�/ 
��#� ��  �2& ���#� ���� 21�1� ? <� ���#� Q�,�/ �� ���� �O��� ह� ? ?�R�� %�� ��# �( �/ 
��2 �ह2� �E %� ���2 �
 9P� ,��� ह�! �� �
 Q�,�/ �� ���� �K��� �� 1/ ह�, �
 Y��2��2 ह� ? �
 
9�2GA ह�, �1� 9�� �
 4��R �� �ह� !,� ���� ����, �
 �� �ह�� ��"� �( ��� �# ���� ह�, �� 4,� �( 
����� �
�1�� 9�2GA ह
 ���� ह� �� %��� ����#R �� <���#� �� �@ ���� ह� 8 ह�#� �
 �ह 
���� �� %��
 ���� �����( ��(1�, ह�#� �
 �ह�! Y2�# �� ���� ह� �� ह� ��!, ��
7 ह�?)��� �� 
Q�,�/ ��(1� 8 &� ��
7 ह�?)��� �� Q�,�/ ��(1� 8 �ह �
 &� �
�� ����� ह�, &� �K1 ����,�� ह� �� 
ह
1� 8 Q�,�/ ��  ���2� �( �����R �� ?�� ह�2 ह�, ���� �����R �� ?�� ह�2 ह�, 9���  ���� �( �E �ह�! 
#ह3 �ह#� ,�ह�� ह�!, �1� ह� �� ��#�� हE �� �� ��� ��ह �� ,2 �ह� ह� �� 9#��  <� �� ?�� 
������ ह�Y ह�? %��( ��: �!"� �� &� $�M# ��4 �ह� ह� , ���2� ��2�� ��� �ह� ह� , ����
 �ह ��� 
#ह3 �� ���� ह�, ����
 �ह 2� #ह3 ���� ह�, �� ���2� ��2�� �-� ����(, �1� ��  �� ��# ��  
���#� Y�� ��� # ��( ����� ��  �� ��# 1����ह ह
 8 
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9������� ��, �.� ��: �!"� �� #� �ह� ह� �� 4�� 0�!$��� ��, .� W 0
��Q�1 �� 
����� %� ��ह �� ह
 �ह� ह� �� @�/ 2�4 �
�1�� �K��� हR1�, ��#� ���#� �
�1�� �K��� ह��� 
ह�, %��� ��S #ह3 ���� ह� �1� हR1�, �� �� हR1�, �E#� %��� �� ��) �( ��4��2 �� 8 ��� 2005 ��  
��) �� .� W 0
��Q�1 �( �#���# 110 ��
7 �� ��, 2���# 9��( �! 
�A� �#���# <�� ह� 85 
��
7 -��� �� �� ��$����  ��� 75 ��
7 -��� �� <��1� 8 �O# – �� 4�A 0�!$��� 
�@���, ��� �H��� �� �ह �@ �ह� ह�, %� ��) �
 ��4#� �� �
 21�� ह� �� .� W 0
��Q�1 �( घ) 
�ह� ह�, 9��� 9��
1 ह� #ह3 ह�< ह�, �
 ���� 21��� 1�� ह�, 9��� �ह3 �� �� 9��
1 #ह3 
���� 1�� ह� 8 �ह �.� �� &� Y�� ����� ह� �� �� �ह� ह�, %� -� �( �� �ह� ह� 8  
 

[=�
��N�R (�� 
��*D .�(S*����) ��9�
�� ह�#] 
 
 �.� )�?�)�%2 ��  ��" �( �ह� 1�� ह� �� ��!, ��� �( 1.2 ��
7 �
�1�� �K�# �� 
���� ह� 8 ���� ह�,  ��� %��� �� ����� ह
, �1� %� ��2 ?�� ��(1� ? ���#� �
�1�� 
)�?�)�%2 ��" �( ���� ह
1� ? %��� �ह3 ��S #ह3 ह� 8 ���� ह�, ���� �
 ��  �( �ह�� ह� 8 ��  �( 
%�#� ���� ह� �� ���� ���#�� �� ����� ���� ����� ��4� �� 8 ��N�� ह
 ?�� �ह� ह� ? �E �ह 
��##� ,�ह�!1� �� �ह ���#� ��) <�!)# ��(1� ? ?�� �
�#� ह� ? %� ���2� �( )�?�)�%2 
�!"�2� ?�� �ह �ह� ह�? �� 4�2� �ह 2
1R ��  ���#� F2��� ह�, ��2��� ह� �� �ह ह
1� 8 %!���� 
��
, �ह ह
1� 8 �ह %!���� ��  ��  �2& �ह�� ������ �� ��1� 8  
 
 �.� �ह� 1�� ह� �� </0)�0 ��" �( �12� ,��-��!, ��2R �( 70 2�4 2
1R ��  �
�1�� 
�� 9=��� ह� 8 �ह �� �
/ �?�� ��� #ह3 ह�, 9=��� ह� 8 ह� 9=��� ���� ह� �� ह���� ��  ��+� 
�� �ह� *z �12� ��2 �# ���� 8 ह� 9=��� ���� ह� �� �12� ��2 ��  �� 1���� ��) ����1� 8 
9=���R �� ��  #ह3 ,2�� ह� 8 9=��� �4#� ,��ह&, �ह ���� ��� #ह3 ह�, 2���# &� ��$���� 
$�� �� 9=��� ह
#� ,��ह& �
 ���� ह
 ��� , ����� �
/ P
� $�-� �� ��4�/ ���� ह
 8 �� ,�� 
– ��!, ��2R �( 70 2�4 2
1R ��  �
�1�� �� 9=��� ह� 8 �.� �ह� �� �ह� ह� �� ��# �#�^� ��  
��" �� �� 9=��� �� �ह� हE �� 2�4R �
 �
�1�� ��2�1� 8 �� �� ��2�1� ? ��# �#�^� ��  ��� �@�� 
�� �ह� ह� 8 �� ��� @!1 �� ��# �#�^� �( ���� � �#��  �� %���� �� 1/ ह�, �
 9��� ��# �
 
�# ���(1�, �1� �
�1�� �@�1� �� #ह3 �@�1�, �ह �ह#� ��*+�2 ह� 8 ?�R�� �ह�� ���� ��� 
� �#R �� ह
�� ह� 8 �.� 9#�� ���� – 0��2� �21 ह� 8 9#�
 ���� *$�~W 2��� ,��ह&,���� 
9Nह( �?�� ह���� ��  �( #ह3 ��2�� ह�, �ह 9��
 ��N� #ह3 ���� ह� 8 %��� ?�� ह
1� ? �ह �
 
ह�9Q�1 ��" ह�, %��( ��$�� �( ���#���� �O� �� �
�1�� �K�# ��#� �� ���� ह� �� �7� B���� 
��" �( ��#� �� ���� ह� ?�R�� �� �2 ���# ह� #ह3 �#�� ह� 9��( ���2� 21�� ह�, 2�W� �� 
��� ह
�� ह� 8 M2=�� 21�� ह�, �!1, �() ���� ,��( 21�� ह�, �
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��� – B��$�� �( %��� �ह�� �W� �
1��# ह
 ���� ह� 8 2���# %��� 9=��� �� �� �ह� ह� 8 
%��( P
� ��� ?�� ह�, �� �� 9=��� �� �ह� ह�? ?�� 9���  �2& ���� �� �ह� ह�, ?�� �
�#� 9���  
�2& �#�/ �� �ह� ह�, <;�� �
�#� ?�� ह� ? �� �
 ���� � <&!1�,�� ह���� �ह�! �
�1�� ���� ��#� 
�� �#1�ह �� #ह3 <&!1�  8 �� ,���)� #ह3 �� �ह�, %� ��  ��  �2& �
�1�� 9��N# ��#� 9#�� 
2�� #ह3 ह�, 9#�� 2�� ��#�.� ���#� ह� 8 %��2& �� �
�1�� ���#� �(1� �� ��#�.� ���#� 
���&!1�, �ह �
 �� 2
1 <�� ह� ���&!1�, 2���# �� �ह�� हE �� 9=��� ह�, �E �� 9=��� ���� ह�! 
�� ��  �ह�� �~�� ��K5� ह
 ��&1� 2���# 4�2� 9=��� ��#� �� ��� #ह3 ,2�� ह� 8 �.� �ह 
�ह� 1�� ह� �� ��# ��"R �( �
�1�� �K�# �� ���� ह�, 9# �� ����� ���� 5��# ��1� 8 �E �ह 
�ह#� ,�ह�� ह�! �� <� �-� 5��# ����& 2���# �ह �� ���%& �� A# ���#� �(1�? 5��# �� 
,��( #ह3 ,2�� 8 5��# �� <��� �� �������� ह
 ���� ह�, %��( �
/  � #ह3 ह�, 2���# �
 
����� ��  ��� हE, �� �
 A# �� ,2�� ह� �� <� 5��# �� ,2� 1& ह� 8 <� A# �� ��ह&, <� ��: 
�!"� ह�, <��� ��� A# ��#� ह�, <� �
/ <5��*��� �!"� #ह3 ह� �
 5��# �� ��. 2
1R �
 2� 
�� �ह� ह� 8 ?�� 5��# �(1�? <��� ��� A# ��#� ह� %��2& ह�( ���%& �� <� %� ��� ��  �2& 
���#� A# �(1�? %��� �
/ ���� #ह3 ह� 8 �ह
��, %��( &� ��� �� �ह� 1�� ह� 8 &� �
�#� 
�#�/ 1�� ह� �� �ह� ���� ह� �� 0���� ������ �� &� B�*z �
 ��2 �� �( �O ��# �� �
�1�� 
�(1� – �-� ����& 8 �
�   �ह ह
#� ,��ह& �� �O ��# ?�R, �
 �O ��#, ��# �O ��#, ��# �O 
�E�P ��# �
�1�� ��2�, ���� �
�1�� ��2� 8 �O ��#  �-<� ह�, �ह�� �UF� ��� ह� 2���# �O ��# 
��  �2& A# �ह�! �� <&1� ? �ह �
 �
�#� �#�/ 1�� ह�, %���  �
 �ह$�� ह� 8 &� �
 �N# �� 
�ह$�� ह� �� ����� A# �� �ह$�� ह�, ��   ह� 8 ��   ��  �2& 65 -�& 0����# ���� ��&!1� 8 �1� 
<��
 &� ��
7 2
1R ��  �2& �
�1�� ��#� ��  �2& �ह �
�#� ,2�#� ह� – ��� 1O� ���& – 
�1� 25 ��
7 ������ %� ��  �( 1���� �� ���� ��4� ��  #�,� ह�, ��2
 �>�)V 2�%# हE �� ह��� 
������ �( ��!, ��$� ��# 2( �
 �
)� �O� �� ��!, ��
7 2
1 Y�� हE ��#�
 <� �O ��# �� 
�
�1�� ��#� ,�ह�� ह� 8 65 -�& 0����# ��  �ह��� �� �O ��# ��  �2& %# ��!, ��
7 2
1
 �� 
�1#�� �� 2���& �
 ���� ���2 �� 32,500 ��
7 -�& �� ���  �#�1� – �N# �� �ह$�� �21 ह� 
8 <�#� ���� ?�� ह� ? <�#�  ��� 11 ह��� ��
7 ���� ह�, ���� �ह�! �� <&1� ?  
 
 �� %�%���U ��ह�� (1�����) : �#�� ��  ��� ह� 8   
 

 1�0 ���%� ��*ह� �*�� : �#�� �21 ह� 8 11 ह��� ��
7 -�& ��� �#�� 8 �� 2 

32,500 ��
7 -�& ,��ह& 8 <� �ह �ह( �� ह� &� ��
7 2
1R ��  �2& #ह3 �� ����, ह� 

%�#� ��  �2& ��(1�, ह�( �#*+,� 2�� ���%& �� ह� %� ��2 %�#� ��(1� 8 ��  �� *$���, ��� 

�� *$���, 4��#� �( ���#� ���� ह�, �ह ����  ���#� 4�2�� <#� ,��ह& 8 �
�1�� �� ���2� 
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&� Y�� ���2� ह� �����  ���� �( ह�( �ह�� ���A�#� ��  ��� �� �W� 1!����� ��  ��� ��� 
9P�#� ह� 8 %��( �
/ ���#���� ��)V, ह���� ����� ह
 �� 9#�� ����� ह
, �E %� 0+# �
 
9��� ]�� 9P�� ��4#� ,�ह�� ह�! ?�R�� �
�1�� ��  ���2� �( �E �ह�� Q,��� ह�! 8 %� ��  �( 
21�1 12 ��
7 2
1 �
�1�� �� �2�  �( ह�, Y�� ��#� ���� ह� 8 ह
 ���� ह�, �� हR, ह
 
���� ह� Z���ह हR 2���# ,�� ��
7�
 �!���K � ह� 8 <���  ������ ���^2�R �( �
 
Employment Exchnages हE, �ह�! 9#�� �!����� ह� 8 #���� �ह ह� �� %# ,�� ��
7 2
1R ��  
���( �( �
 ���
 ��2�� ह� ह� 8 %# ,�� ��
7 2
1
 �� ?2����.��  # ?�� ह�, �1V��� ?�� ह� ? 
9#�( W>?)�� ह�, %!���#��� ह�, ��&,W� ��& ह�& 2
1 �� ह�, ��#� 70 0�� � � ��� ह� 8 4 ��
7 
�� 70 0�� � 2 ��
7 80 2�4 ह
�� ह� 8 �
 ��
7 �$�� 2�4 # �� हR, @�/ ��
7 ��# 2���&, 
��� �
 ��
7 ��# 2���&, �
 ��
7 ह� ��# 2���&, 2���# �
 ��
7 � ��� ���
�1��R �� 
.O� ह���� ��  �( 4W� ह� �� 9��� ��1�#�, @�/ 1��� �� ��� ���
�1��R �� .O� 4W� ह�/ ह� 8 
�ह %� ��  �� ���B��$�� ��  �2& ह� #ह3, %� ��  ��  2
��!" ��  �2& �� 4��� ह� 8 '���� ��"R 
�( �
 <� ��!�
� ��21 �ह� ह�, 9��� <� ��4( 8 %� ��  �� 70 .���� <���� �K �� ��" �� 
�#��� ह� 8 �ह�! ?�� *$��� ह�, 9��
 �E �
7� <1� ���� <���  ���#� �4�!1� 8 2���# �ह �
  �
 
��
7 �$�� 2�4, ��� �
 ��
7 �� �
 ��
7 – �ह�! �� �ह3 <� ��#(, �� #O���# �@� �24� ह�, 
�� ह�� – ��� हE, �� ��T� �� ��K*� �( �
1��# �� ���� ह� �� ��  �
 �ह�� <1� 2� �� ���� हE 
2���# %#��  �
�1�� ��  �2& <� �1� ��.�  %�#� ह� �ह �( �� ह� ह� �
�1�� 9��N# ��#� 
��2� �
�#� �� 5��# �(1� �� �ह �ह� ��& �� %# �
�#�{! ��  �2& �E �,# ���� ह�! �� ���� 
4
�#� �� �
�   �-! 1� 8 I promise to find out. �ह ��: �!"� �� ���� ह� 8 �ह %�� ��ह �� 
ह�, ���� �ह2� #
) �� �24� �ह�� �� �� I promise to pay on demand. �� �ह b# �W��!W ह) 
1�� ह� – I promise to pay. 4�� �ह �
 �� �� ����� �E� �� 1��!)� ह�, �1� %#��  %� �,# �� 
�O# �� 1��!)� ह� ? I promise to find out. %���  ��F� �
/ �
2��2 #ह3 हE �� �1� �� 1��!)� ���� 
#ह3 �� ��( 1� �
 ह� %���  ��=����� हR1�, Y�� �� F #ह3 ह� 8 Y�� �,#, %� 0��� �� ���� Q)1, 
%� 0��� �� �
�1�� �� �
�#�{! �
 ��  ��  ���#� ��  ��#�, �ह �
�1�� ��  ��� �42��7 ह�8 
�ह �E �� ��)V�R ��  �2& �ह �ह� ह�! – ह���� ����� ह
, %#�� ����� ह
, ���� ���� �( ह���� 
ह
1�, ���� ���� �( %#�� ह
1�, ���� �( ����!� �� ह
1�, 2���# �1� %� ���
�1��� �� 
��$�� �� �#��# #ह3 ह�<, �
 %� ��  ��  �2& ���� �!�) <#� ��2� ह�, 2
��!" ��  �2& �!�) 
<#� ��2� ह� 8  

 �K �� ��  ���� �( �ह� 1�� 8 %#�� �
 ��6� ����S� ह�, 9��( �� �ह�  1�� ह� �� ह� 
<� <��� �� ��. 5��# �(1� 8 �
�1�� 9�2GA ���&!1�, �K �� �
 P�� ��(1�8 �E #ह3 ��6��� 
�� �
�1�� �� �
 �
�#�&! हE, �� 9#��  �ह�
1� �2 ����!� �
 �!��� हE �� #ह3 ? 9#��  #��� 
�ह �ह� 
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हE �� ��) ��.� �� F ��-$� ह�, �� F ,��R �� 5��# ���� 1�� ह�, �� F ��
���R �� 5��# ���� 
1�� ह� 8 �W� 4� � �� ��� ह� �� ����!� �� �� 5��# �� ��. < �ह� ह� 8 <#� ,��ह&, 5��# 
21�&! �
 �UF� ह� ह
1� 8 ��  �� 5��# 21�&! �
 �� �� �UF� ह
1�, 2���# �ह �ह#� �� �� 
�� F ���$� ह� �� �
�1�� �� ह�2� �ह ह� – �ह �O# �� ��-$�� ह� ? ?�� �� %��� �ह�� ह� ? 
?�� �
�1�� ��  ���� �( �
 ��) �( �ह� 1�� ह�, �ह�A� %� �� ?�� �)M��� ह�/ ह�? ...(������)... 
 
 �� ���� ��� (�*+,�� �!1�2) : ����#� B��$��&! �� �ह� ह� 8  

 1�0 ���%� ��*ह� �*�� : �� F �� ह
1�, <� %� B��$�� ��  ���� �( ��ह&, ����#� �
 
,2� 1/,%��� ��� ���& 8 �.� �K �� ��  ���2� �( �
 Y�� ह� �� �$�� ��  � � �( �ह�! �� ��6� 
��� < �ह� ह�, �K �� �� ��2 घ��2� 9���� �� �#��  3.5 0�� � ��   ���� ह
�� ह� 8 �$�� �� 
2��� �� ह� 2005 �( < 1&, �ह �
 �@� #ह3, �ह �� �ह3 �����2 �� �ह� ह� �� �ह �ह� �� 
�ह� ह� �� ह�( �K �� �� �ह�� 5��# ��#� ह� 8 ��#� ,��ह&, �:� .���� <���� 9�� �� �#��� ���� 
ह� �� 9��( �� �
 F
)�, �!6
2� �� ��;�#2 ����!� ����# ह�, 9��� �!��� 85 0�� � ह� 8 
�1� <� �K �� ��  ���� �( �� F �ह(1� – %�#� ����#R #� <��ह��� �� 2� – 9��� ��) �( �
/ 
��S #ह3 हE 8 �K �� �� �
 0��A�# ह�, �ह �ह� ��W��� �� 3.5 ���E) ह� 8 �� �
 �K �� ���
��� �� 
��� �ह� �� �ह� ह� – 9�� �� �E#� ��4� ह� – 9��� .���� ����# �
 #ह3 ह� 8 <�#� �ह� 
“��1��#� �� #”, <� �ह �ह� ह�, 9�� ,2�%&, 2���# �O# ,2�&1�, �� �� ,2�&1� ? �O# �� 
����# ��T��� ��1��#� �� # ,2�&1�, �E #ह3 ��6 ���� 8 9���  �2& ���#� <�!)# ह�, 9� 
<!�7� �( �E ��#� #ह3 ,�ह��, 9��
 ��4�� <��
 ह!�� <&1� 8 �.� �ह� 1�� �� �K �� 9���� 
��  ����� �� ��#����� ���� ��& – $)EWW^%�� # ���� ��& 8 %��� .���� ����� ह� ? 
��;�#2 ����# �
, ����!� ����# �
, F
)� ����# �
, �
 �� 2 �K �� <���� �� 80-85 
0�� � ह� ? �
 <� ��.�  �� F �7� ����#R �
 .���� �� �ह� ह�, ����&, 9��( ��6� <�*: #ह3 ह�, 
�-� ����& 8 9#�
 ��#� �� ,��ह&, 2���# <� ,�ह�� ?�� ह�? 9������� �
 �@�#� ,�ह�� हE 
�� #ह3 ,�ह�� हE? �E �W� ��#[�� �� �ह#� ,�ह�� ह�! �ह
��, �� %� ��  �( �#�� �� 0�� B�*z 
9����, ���2����2)� �� 9�2GA�� <� �� 9�#� ह� ह�, ���#� �� �# 1862 �( �� – 200 
��2
'�� 0�� B�*z 0�� ��� 8 ह���� �#�!��� �@ �ह� ह� �
 9����# 9�#� ह� �@ �ह� ह� �� ह� 
.E ��%# ��  ��~�� 2 #���� ह� 8 ह���� .� ��%# �
W �ह�� ह� �� �1� 200 ��2
'�� �� घ) ��& 
�
 <� ���2 �� *$��� �( < ���� ह� 8 �$) ���ह
~W �� ह�, %��2& �ह ���4& �� �#�� �� 
9����# �� �@� �� #ह3 ? ��;�#2 ����#R �� F
)� ����#R ��  �2& <� ?�� �� �ह� ह�? 
����� �� ����� <� �ह� �ह�� ह� �� .�2R �( ��2�� 2� <%& 8  .�2R �( ��2�� <#� ,��ह&, 
W�%�;�.� ��  # �� �
/ ���
A� #ह3 ह�, �UF� ह�, ह
#� ह� ,��ह&, 2���# ����# �� <��#� 
�ह�! �@ �ह� ह�, ����# �� S�  *z �ह�! �@ �ह� 
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हE �ह �ह�� �7� ����� ह�, �:� ��
7 2
1
 �� ����� ह� 8 ���� �#��
A ह� �� ��: �!"� �� �� �� 

�� �� �2 ��!,, ��, �!�ह ��
7 ��  ����� �� {� 5��# # �( 8 �� �:� ��
7 ��  ����� �� {� 

5��# �(, �ह �7� ���� ����� ह� 8 �1� %��� S�  *z �@�� ह�, �1� %��� �,�Q�1 ���� 

�@�� ह�, �
 ��  ��  9�
1R �( ���#� 9F�2 <&1�, ���#� �7� ��#�.� ह���� ��  ��  9�
1 ��� 
��( 1�, ���#� 9�
1 4�2 ��( 1�? �� �:� ��
7, �
 %� ��  �� ��@ ह�, <� 9� ����� �� 

��. 5��# #ह3 ����, 9��� S�  *z #ह3 �@���, 9���  �2& �
/ ���1� 9��� #ह3 ���� 8 �E 

<� �� �ह�� ��#[�� �� �ह �ह� ह�! �� �
 �K �� ��" ��  �!��, '���� ��" ��  �!�� ��.� ��!�
� 

ह�, ��� #ह3 ��: �!"� �� �� 1�!�R �� ���#� �=���  ह�, 2���# �E ��2�� 1�!�R �( घ���� �ह� ह�!, �� 

�� �E ��� घ���� ह�! �
 ���� ��� ���� ����� 2
1 #O��� �� �2�  �( <�� ह�, ��� �� �2�  �( 

<�� ह� 8 ����# 0� �# ���� हE �� ��ह�, ह���� �2& �� F #ह3 ह� 8 <� ����#R �� <��ह��� 
�
 ���4& 8 <� �ह ��4(1� �� &� �7� B���� ��!�
� .� 2 �ह� ह� 8 �
 ����� �� �24��) ह�, 

<� ��� 9��
 ���4&, please have a look at the writing on the wall. <� ��  &� 0��� ��  

�
~�� #
 �� ��P� ह�< ह�, ���2���4� �� ��P� ह�< ह� 8 �� �
 ��
7 �$�� 2�4 #O���#, �
 �� 

���@� ह�, �� �� �
 1�!� ��  ����# हE, �1� �2 � �!�� ��  �1�� �� ,2� ��&!1�, �
 ��  ��  ���� 

9�
1 ���� �����, ���� ���B��$�� PM� ह
 ��&1� �� 2
��!" ��  �2& ���� 4��� ह
 ��&1� 

8 �1� ��  �(  �!�� �� ��B��$�� #ह3 �ह�1�, �1� ��  �( ह
#� ��2� Qह�� ��  ��$�R �
 #ह3 �
�� 
1�� �
 %� ��  ��  ���#� ���� �!�) <#� ��2� ह� 8 ��) �� ��2� �� �2 ������ <!�7
 �
 

��  ��#� #ह3 ह�, ��) �� ��2� ह� �� ��  �� �=����� ���B��$�� �
, ��  ��  ����� ��  

�2&, ��  �� 2
��!" �� ��� ��  �2&, ��  ��  2
1R �( �
�1�� �� ��+��� ���� ��#� ��  �2&, 

ह� ?�� ��#� �� �ह� ह�, �� � ?�� ह�, #��� ?�� ह� ? ?�� ��.�  $)>� ��;�), �� F �7� )�?� ��  

�2& ��2�., �� F F
)� )�?� ��  �2& ��2�., �ह� ��2� ह� ��) �� ���� ��) �� ���, ��  

�� 01�� ��  �2&, �� � ��#� �� ह�? �ह �� � �ह�! ह�, �ह <� <��� �ह�! ह� ? �ह ��) �����  
�2& �# �ह� ह�? ��# ,��R �
 ह2 ��#� ��  �2& �ह ��) �# �ह� ह�? ���� ���#� �� ���2 �ह�� 

1ह�� हE 8 ...(������)... 

SHRI V. NARAYANASAMY (Pondicherry): Are you referring to the NDA 

Government or the UPA Government? I think you are talking about the NDA 

Government's performance. 

1�0 ���%� ��*ह� �*�� : 9����5�� ��, �E �� �����R �� ��� �� �ह� ह�! 8 ��6� ��� 
#ह3 ह� �� ��� �� �� ... 

=�
��N�R (�� 
��*D .�(S*����) : <� ���� �� ����& 8 <� �
�2& 8 
...(������)... <� ��#� ��� �
�2& 8  

1�0 ���%� ��*ह� �*�� : �E �ह �ह �ह� ह�! �� �E �� �����R �� ��� �� �ह� ह�! 8 �E 
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�
 ��  �� ��� �� �ह� ह�! 8 ���� �
 ��� �#� ह� �
 �E#� �
 �� �����R ��  �2& �ह� ह� 8 �ह ���� 
�� ह
, ���� ��$�� ह
 �� <��� ह
, 2���# �ह ��$�� �� �2 %� ��. �� 9� ��. ��P#� �� ह2 
#ह3 ह
1� 8 %���  �2& �
 ��$�� �#��2#� �7(1�, ��,�� ��#� �7�1� �� ह� ?�� ��(1�? ?�R�� 
%��� �� �2 �� ह� 0����� #ह3 ह
�� ह�, �E �� 0����� ह
�� ह�!, %��� �7� �� <��� 0����� ह
�� 
ह�, ����  ��2 – �U,� 0����� ह
�� ह� 8 �ह �
/ ����N� ��� #ह3 ह� 8 �E#� %��
 ���#���� �*T) 
�� #ह3 �ह� ह� 8 �E#� �
 ह�� � �ह� ह� �� �ह ���� ��  �� ���2 हE �� �E �
�1�� �
 ���� ��)V 
�� �� �� �
7�� #ह3 ��4�� ह�! ?�R�� �ह &� B���� �� �7� 1!��� ���2 ह� 8 ��6� ��2�. �ह 
ह� �� %��� ��. �ह�� �� ���2 5��# ���� 1�� ह�, �ह�� ]��� 5��# ���� 1�� ह� 8 %��
 1ह��/ 
�� ��6#� �� �
�   #ह3 �� 1/ ह� 8 �ह������ �� �
 �
/ ���2 ह� #ह3 ह�, �
 – b����)� �� 
�
/ 2�� ह
 ���� ह�, %���  ���� �( �
 �
/ ��S ह� #ह3 ह� 8 �� ��� ���4& �� �
 )�?� ��2�. 
���� 1�� ह�, 9��� ?�� ह�2 ह�? �#�� )�?� �( 2
1R �
 ��ह� ��2� ह�, �ह P�� ��� ह� �� 
��.� �UF� ��ह� ��2� ह� 8 2���# �ह �� ��4( �� %� ��ह� �� ��+2��� ��#� �� #���� ?�� 
<�� ह� ? �E#� &� 1�#� �� ह� �� �ह &0
?���() ह� 8 ह
 ���� ह� %��( �� F �! 
A# ह
, �E %��� 
%N��� #ह3 ���� 8 �ह �
W� �ह�� ]�� – #�,� �� ह
 ���� ह� 8 2���# �E#� %��( &� ��� ��4� ह� 
�� )�?� ��) ��  ,(� �� ������, �1� <��� @�/ 2�4 �� <��#� ह� �
 �� <��
 )�?� 
��2�. 24480 -�& �� ह� 8 ��� ��# 2�4 �� <���#� ह� �
 �� )�?� ��2�. 34680 -�& �� ह�, 
��!, 2�4 -�& �� <���#� ह� �
 �� )�?� ��2�. 34680  -�& �� ह� ��� ��@� ��� 2�4 �� 
<���#� ह� �
 �� �ह 34680 -�& ह�, 2���# �ह <��#� �� 2�4 �ह� !,#� �� �,�#� 62628 
-�& ह
 ���� ह� 8 ����
 ���� ����� )�?� ��2�. ��2 �ह� ह�, �ह )�?� ��2�. �W� <��#� 
��2R �
 ����� ��2 �ह� ह� 8 <� )�?� ��2�. ����&, �E %���  ह� �( ह�!, ह� �
 ,�ह�� हE, 2���# 
9��� ����� &� ���# ह
#� ,��ह& 8 <� &� �����N� ����� ���� # ��( 8 �.� <� ��4( �� 
%��� ��� ���#�� ���)�N� �� ���#� �7�� ह�,  �E ��6�� ह�! �� %��( <� ��  ���2 हE, �E 
�
 ह�! ह�, ह�( �W� ��2�. ह� 8 ���� ���� �E # – ��H�� 2
1R �
, %��( &� ��2�. $)EWW� 
�WW�? # �� ��2�� �� 8 9���  ��� &� ����� ��2�. �� 80 (&2) ��2�� ��, �
 ���ह ह��� 
�� ��# ह���, �� 2 �N�ह ह��� ह
�� ��, �.� ��� ह��� )�?� ����) ��2�� �� 8 �ह �� ��. 
ह
 1�� ह�? <�#� ह���� �2��) ��.�  #�,� �� ]�� �� �� ह� 8 �� �ह ��4� 1�� �
 ह�#� ���� �� 
�
 2�4 -�& �� <��#� ��2� ���#�� ���)�# ह�, 9��� )�?� ����1� �@ 1/ ह� 8 9��� 
)�?� ����1� �@ �ह� ह� 8 Q��1� �� �
 9�#� )�?� ���� ह�, �� <�4�� �z �
 9�� �� F ��2�. 
��2� 8 %��� ��  
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4��� ��� �ह ह� �� ह���� �ह�! &#0&�0��0 �1��ह ��  �2& �
 )�?� ��2�. ��, �ह ह)� �2�� 
1�� ह� 8 9��( �ह �ह� 1�� ह� �� �� �
 �ह �� 1��� ह
 1�� ह� 8 �� �ह 1���  
 
3-00 p.m. 

ह
 1��, 2���# �E#� ��# ��2 �ह2� #� #2 ��Q�1 �;)�.�� ®� �2& ��, 9� �E 9��( �ह �,# �� 
�� %� �� <��
 Fह ��2 �� �� ������ ��2�1�, �� <�#� �,�#� �ह ���� �� <��
 
������ #ह3 ��2�1�, �ह �
 £�, b. �$) ह�, �ह �
 <�#� ��+��� ह## ���� ह�, �ह P�� ��� 
#ह3 ह� 8 �2 <� �
/ #/ $��� �#�&!1�, 9��( �� Y�� ह� �� �(1� 8 ?�� <���  �#��  �� ���� 
�� ��
�� �ह�1�? �1� <��
 �,� �@�#� ह� �
 2
1R �� ��
�� �,� �� $��� �� �ह#� ,��ह& 
8 �,� �� $��=� ��  ���� �( 9Nह( ��
��  �ह#� ,��ह& �� �ह P�� ह�, 4�� �O� �� ���#�� 
���)�N�, ��#��  �ह� &���" ��$�� �ह�� ह�, ����� 9#�� <��#� ,2�� �ह�, %��2& %� �� 
�ह�� 1ह��/ �� ��4#� �� �-�� ह� �� �ह ह
 ?�� �ह� ह� 80 (&2) �( &#0&�0��0 �� ��S ��, 
�ह ह)� �2�� 1�� 8 �E ��: �!"� �� �� ��F#� ,�ह�!1� �� �
 ����#� $��=� हE, ?�� 9Nह( ,2�&!1�? 
�� �� �� ��U�
� #ह3 ह
�� �� �� 9# �� G��� ��2�� �ह�1� �� ���� �� @!1 �� �=��N��) 
��(1� , ?�� ��(1� ?  
 
 Q.� ���#�.) ��  ���� �( �
 ���� ह� ��4� ह� �� �ह� ह� 8 %� �� �E#� �
7� �� 1O� ���� 
�
 �W� ������ ��� ���#� </ 8 �ह2� �ह ��6 1�� ��  ��� ���a��) )�?� घ)� ��& 1& ह� 8 
�ह2� ���a��) )�?� %.� *?)�2� 36.6 ��  ���� <�� ��, �� �ह Q.� ���#�.), ��� �� ��,��� 
21��� ह�#� ��4� हE �� ���� – ���� 38% �� 40% �� �� F ह
 ��&!1�, 2���# �ह %� �� 
�#��� ���1� �� <���  ���#�.) �O# �� ��#� ���� ह�, �� �� ��#� ���� ह� 8 %��� &� #����# <� 
���,��� �
 ह
 1�� ह�, ����� ��. 5��# ��#� �� �-�� ह� 8 &� 9�
1��� ��#� ���,����R ��  
�U,R �
 �@#� ��  �2& $��2�� � ���� ह� 8 ?�� <� ,�ह�� हE �� �ह $�
2�� � # ��2(, �ह �E� 
�� 2
# 2��� �@�&? &� ���,��� ��#� �U,R �
 �@�#� ,�ह�� ह� ��  �!� �# �� 9�
1 �( ��� 
��#� ,�ह�� ह� 8 &� 9�
1��� ��#� ���,����R �
 �;���! ���� ह� �� 9Nह( �� F ���W�2 
.� ���2)�� ���� ह�, �W��(��� �� ����A� ���� ह�, W>?)� �4 ���� ह�, �ह 9A
1R �� �*T) �� 
9�,� ह�, %��� 9������� �@�� ह�, 9A
1R �(  �!�� �ह�� ह�, ���2� �� ���,����R �( ��/,��� 
�ह�� ह� 8 �� ���#� �� ��2.� �� $��=� ह�, ह�( %Nह( 0
���ह# ��#� ,��ह&, �� ��  ��  9A
1R ��  �2& 
<�+�� हE, 2���# <�#� %Nह( ह)� ���� ह� 8 ह)�#� �� 9�
1����R �� �
 ��� �7�, # �7� �ह 
�21 ��� ह�, 2���# %� ��,��� 1��� ���,��� ��  ��� <� ?�R �N��� �� �ह� ह� ? �ह �E #ह3 
��6 ���� �� %��� ?�� ��� ह�? %��� ?�� ��2� �#�2�1�? ह���� �,� �� ��. 5��# ��#� 
�� ���� ह� 8 %� ��) �( Y�� �
/ ,�� #ह3 ह�, ����� ��  �� �,� �� �@� ,�# �� ,�2�� 
0�� �, ह���� ��� �� %?��� 0�� �, ���� ���#� �( ��� 0�� � ह
�� �� 8 �� �ह�� हE �� 
ह� #/ $��� 2�&!1� 8 �-� 2�%&, �,� ��  �2& ���#� �� #/ $��=� <&!1�, ह� 9#�� $��1� 
��(1� 8 ह���� ��  �( �,� �@#� ,��ह&, �E %��� ����� ह�! ��  
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ह���� ��)V �� %��� ����� ह� 8 ��  �� �,�, ����� �� �,�, 9A
1R �� �,�, �#�� 2
1R 
�� �,� �@�, <� %���  �2& #/ $��� 2�&!1�, 2���# %��� ?�� ��
�� हE ��  %� $��� �( <� 
�
 G��� �� �� �(1� �� �
 %!H2� # ह�, ���� ��$���, �ह #ह3 92) ��� , ���� ��$��� ����� ह
 
�� G��� �� �� ह
, ?�R�� ��� �
 �
�   ह
 �ह� ह� �ह �
 �ह ह
 �ह� ह� �� G��� �� घ)�/ 
��& 8 ���� ��$��� <���  ह�� �( #ह3 ह�, %���  �2& �
 �!"� �� �ह�� ह� �� �ह �
 �P
� 0�%� 
�� �#��� ���� ह� 8 ���� ह� �� #ह3 ���� ह�, �ह �
 &� �21 ��� ह�, ��!�� 9#�� ����N� �ह 
ह� �� �1� �� 0�%� H2�?,�&) �� �( �
 ���� ��$��� �@ ��&1� 8 2���# %��� ?�� ��
�� ह� �� 
&� ���#�� ���)�# �� �
/ �� ����� ���)�#, �1� &� 2�4 ���� 21��� ह�, <�#� 9� �� 
&?� 0�� � G��� ���� �� �
 <� %!H2� # ह� �ह �2 �@�� &?� M2� .�%� ह
 1�� �� 
&?� M2� )�# ह
 1�� �
 <� ?�� ��(1�? 9���  �
 ���� ���� �� ����~�# ह
 1��, 9�#� ���#� 
��� ���� ह�, 9� �� 9�� घ�)� ह
 ��&1� 8 G��� �� �� ��2�1�, ���� �� �� �� �� ह
 ��&1�, 
��~� �� �� ह
 ��&1� 8 ह� ,�ह(1� �� %��� 4�2��� ह
#� ,��ह& �� ��� ��ह �� ��� 
�
�#�&! हR1� �� ��  �� �,� �
 ��� ��ह �� 0
���ह# ���� ��&1� 8 �ह &� �ह�� �ह� 
���2 ह�, ����� %� ��) �( �
/ 9~2�4 #ह3 ह� 8  

 �.� Transaction tax  %� #�� �� 21��� 1�� �� ह�( ��2� A# �
 �
�#� ह� 8 �� 
��2� A# �� �� �#�� ह�, %�� ��: �!"�2� �� �UF� ��ह �
/  #ह3 ��#�� 8 �E �� F ��� �� 
��0&0��0 �� �5�� �� �� �E#� ��4� ह� �� ��2� A# ��# �
�R �� ����� <�� ह� 8 9����5�� 
��, �� ��A��!  ����1 9Nह3 ��  ��� ह�, ,�ह� �ह ����!�  �~� ह
, ,�ह� ©�)� ¨� – ��� ह
, ,�ह� 
&?��
)� %=�
)� ह
 8 �� �� ��  �� ��" हE ��#�( ��2� A# �� �#�^� �W� ��"� �( ह
�� ह�, �ह�! 
W�2 ��Q21 ह
�� ह�, ह��2� ह
�� ह� �� �� �� �
 9Nह� ��  ����1 हE 8 �
 �1� 9Nह3  ����1R ��  
���,����R �
 �� ��A�� 2( �
 ��2� A# <��#� �� �
�� �� ���� ह� 8 �1� ���� #ह3 �
�� �� 
���� �
 �� F �
 �
�� �� ���� ह� 8 <� �
 �ह�! �� �ह� ���� ह� �� ह���� ��  �� ��� – 
B��$�� �� 38 �� 40 0�� � �� A# ��2� A# ह� 8 <� %�� �#���2&, ���#� �#� ���� ह�? 
2���# 10 ह��� ��&, 20 ह��� ��& �� 50 ह��� ��& �E� �� �#��2#� �� )�?� 21��� <� 
��2� A# �
�( 1�, %��� ����� ह�$��$�� ��� �
/ #ह3 ह
 ���� 8 �ह %� ��� �
 ��4��� ह� �� 
��.�  )�?� ���2 ��#� ह� 8 �1� <� �( �ह=�� ह� �
 ��ह& �� ह� ��!��?�# )�?� 21�#� ,�ह�� 
ह� 8 <� %��( ��2� A# �� ��� ?�R 2�#� ,�ह�� ह�? <� ��. – ��. ��ह&, 9�� ��# �!��� 
���1� 8 2���# �ह ���� Q)1 ��  �O# �� �����  हE �� <��� ह�2� 4��� ह�, <��� ��� – B��$�� 
�!��2�� #ह3 ह�, <��
 ���� ,��ह& �� 9�� <� ��ह – ��ह �� 2
1R �� ���2 ��#� ,�ह�� ह� 8 
�ह
��, ���� �4��� �( <�� ह� �� <� %�� 50 ह��� �� 2� ��&!1�, 2���# �E #ह3 ��6�� �� 
%� �� �
/ ��2� A# �� ���� ह� 8 �E �� ���� ��)V �1� ��2� A# �
�#�  
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��  P
� 9��� हR1� �
 9��� ���� ����# ���1�  8 ह� ,�ह�� ह� �� ��2� A#, �
 <� ��  �� 
���#��� ��  �2&, �
 ��  �� ���� ��� – B��$�� ��  �2& ��� �� �#� ह�< ह�, 9�� �
�� ��#� 
,��ह& 8 9� ���� �( �1� ��: �!"� �� �� ��. �� �
/ P
� 9��� <&1� �
 ह� ���
 ��4(1�, 
9��( ��� ��(1� 8 2���# Y�� ��#� ��, ��2� A# �
 �#��2#� ��, <��� �
/ #��� #�� #ह3 
<�� ह� 8 ��2� A# �
 �#�� ह
1�, 2���# ह���� ���� <��� �
 10 ह��� -�& �#�2#� �� )�?� 
��#� �7�1�, �
 �ह �
/ ��*���#� �� ��� #ह3 ह� 8 <� ��2� A# �
 W)�� �#���2& �� 9� 
���� �
, ���2 ����& �
 2
1
 �� �E�
 �� 9A�� �7� ह�< ह� �� ���2 #ह3 ह�< ह� �ह #ह3 
���� ?�R�� 9A� ��#� �� �ह=�� #ह3 ह� �� <� <��� ��  10 ह��� ��& �#��2#� �� <� 
)�?� 21��� ह� 8 �E ��6��� ह�! �� �ह ��2� A# �
 #ह3 �#��2#� �� &� �ह�#� ह�, �1� �ह ��2� 
A# �
 �#��2#� �� ��$�� #ह3 ह
 ���� ह� 8  
 9����5�� �ह
��, ��: �!"� �� �� ���� ���� ��� ह� �����  ��? # 82, 83 �( 
9NहR#� �E�
 ��  ��A�� ��  ���� �( �� F ��� �� �� �� �ह �ह� �� �� %� ���� �( ����� �E� �� F 
1�%W2�%!� ��1� 8 9NहR#� �ह� �� �� �� F �
 ����� �E� ��#� �:� �� ��� �� ���� ह� �� 
�� F ��  �2& ��#�# �#�#� �� �-�� ह� 8 �ह
��, <� �E�R �( ���� � �#�� , ����� �E� ��#� 
<A�� �� #ह3 �� ���� 8 9���  �2& ��#�# �#�#� �� ���� ह� 8 �ह
��, ���� ���#� 1 ��,� �� 
Business Standard ह� 8 9��( &� 4�� ह� �� "74 per cent FDI in private banks 

allowed — The Reserve Bank of India (RBI), today made it clear that the 10 per 
cent cap on voting rights in private banks would be removed and that domestic 
private banks could be foreign-owned up to 74 per cent. The Central Bank also said 
that foreign banks would be allowed an increased presence in India in two stages. 
The first stage starts in March, 2005 and ends in March, 2009. The second starts 
from April, 2009. They can operate in India as branches, wholly-owned 
subsidiaries, or as subsidiary with a 74 percent holding. Now, within quotes, 
"Appropriate amending legislation will be proposed to the Banking Regulation Act, 
1949, to provide that the economic ownership of investors is reflected in the voting 
rights" paid the RBI release. �1� �ह �ह2� �� ह� �
 %��� ��2� ह� �� 28 ����4 �
 ह� 
�ह 4�� �#�2 1�� ह
1� 8  

 �� %�� <�0��0</0 #� ��#� ��: �!"� ��  ��# �( ��#�# 2�& �� �� ��2�� ���� ? 
?�� ह���� ����!�� 2
1 %� ��� �� �ह�� ह�?  

 �� ������� ����� : <� ��#� ��� ����& 8 <� �����!���R �� ��� ����& 8  

 1�0 ���%� ��*ह� �*�� : ह� <��� ��F#� ,�ह�� ह� ? 
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�� ������� ����� : <� ह���� ��� F
�W&, �����!�� ?�� �ह�� ह� �ह ��� 21�%& 8  

 DR. MURLI MANOHAR JOSHI: Right always speaks right.  

 �� ������� ����� : <��� �O# �� ��$� ह�, �ह ���%&?  

 1�0 ���%� ��*ह� �*�� : ह���� �
/ ��$� #ह3 ह� 8  

 �� ������� ����� : �ह $��� � ��1�� �!, �ह�! 1�� ? 

DR. MURLI MANOHAR JOSHI: After April 2009, foreign banks may 
be permitted to acquire any private bank. During this phase, wholly-owned 
subsidiaries can list themselves and foreign banks may dilute their holdings to 
the extent that at least 26 per cent of the paid-up capital is held by a resident 
Indian.' �� �ह ��2�� �� �� <&? %#�� #��� �1� Y�� ह� �
 ��# �( 2�&!, ��#�# ��� ���&!, 
2���# ?�� ����� �E� %���  �2& ��A�K � ह� ? �� �E ��: �!"� �� �� �#���# �-! 1� �� �� %� 
��2�� �� ��2 0�� ��# ��  �)2 �� �4( 8 �ह ��2�� �$���� �ह �
 �4��� �� 4�� ह� 8 %� 
��2�� �( <1� �� ?�� ह�, �ह ह�( ��� #ह3 ह� 8 2���# ���#� 4�� �#�2� ह�, �ह �ह ह� 8 �� 
����� �� #��� Y�� ह�, �
 4�2 �� <& 8 ��# �( &� ��#�# 2�&! 8 �� �ह�� हE �� ह� ��Q�1 
&?), 1949 �( �! 
A# ��#� ,�ह�� ह� 8 2�&! # �! 
A# ! �� 9���  �ह2� ह� ��F2� ������ �� �ह 
���� ��&  �� &� º�� ��हO2 �#� ���� �� �ह �
 ह
 1��, %) %_ &�,BW, �ह ���� ���2 �� 
P�� #ह3 ह� 8 %��2& �E �ह#� ,�ह�� ह�! ��  �ह �
 ���� ��) ह�, %��( # �
 �� F ��A�� ���� ह�& 
ह�, <� ���� ��A�� �� ��. �� #ह3 1& ह� �� # ह� <�#� ���� �O� �� �� 0���2� �� P�� ���� 
ह�, # ह� <�#� �
�1�� �� ��. 5��# ���� ह� �� <� <��� �� ��. �
 ��6� %��( �ह3 � �# 
ह
 �ह� ह� 8 <� <���, 1�!� �� <���, ���
�1�� <���, #O���# ����� <¡4R �( ��#� हE �ह 
�ह ��@�, ����� <¡4R �( &� ह�� � ह� 8 �ह 1��� <���, �
 ����� ��  �!��� ,�� �� 47� ह� 
�����  ,�ह�� �� 6�;���¡ ह�, ��¡� �( ����/ ह�, �����  ���#� &� �7� ���� �!A����� ���T� 47� 
ह�, ��6� 9� <� <��� ��  � �# %� ��) �( �ह3 #ह3 ��2� 8 ��6� 4� � ह�/ ह
�� �1� �ह ��) 
<� <��� ��  �2& �$���� ��;�� ह
��, 2���# ���� �E#� �ह� �� #�� <� <��� �� �� ��� 
�7� <��� ��, �ह ��) �� �� � ह� 8 ह� %� �� � �� �ह�� #ह3 ह
 ���� 2���# ह� %�#� 
�-� �ह(1� �� �1� /��#���� ��  ��� ��  �� ��� – B��$�� �
 ��A��#� ��  �2& �
/ P
� 
�ह2, ���1� �ह2, �
 ��� ��� ह
, �ह �4� ��& �
 ह� �� ह���� ��)V 9���  ��� �ह(1�, 
2���# �ह �� F #ह3 �( �� �� F �� <��� ��#� �� 0��2� ह�, �ह �N� ह
#� ,��ह& 8 %��� ��  �� 
����� #ह3 ह
 ���� 8 AN���� 8 
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[17,March, 2005] .    RAJYA SABHA 

=�
��N�R (�� 
��*D .�(S*����) : J� �� ��� ���  �� 8 You have 30 minutes. 

SHRI JAIRAM RAMESH (Andhra Pradesh): Mr. Vice Chairman, Sir, it is 

particular privilege to speak on an afternoon where there are more Members on 

the Opposition Benches than on the Treasury Benches. No doubt, it is an unusual 

experience for me. I would like to begin by saying— Mr. Arun Shourie is here and he 

will testify it - that all the great economists of the world including Nobel Laureates 

have been physicists. Alas, that cannot be said about the Indian physicists, ancfc 

for the last one hour that I have listened to the distinguished professor of 

Physics, all I can say is that any resemblance between what he said and 

reality is purely coincidental. 

Sir, in the next half-an-hour, I am going to put my presentation in three 

parts. In the first part, I want to take some of the points that Dr. Murli Manohar 

Joshi presented, and, throw light on what the actual facts are. Secondly, I want 

to highlight what I consider to be the four or five main positive achievements of 

the Budget, and, thirdly, contrary to what most expect, I will express three or four 

big disappointments of mine with the Budget as well. 

Sir, let me start with some of the points that Dr. Murli Manohar Joshi 

mentioned. First he talked about the Sensex. He started off his entire speech 

by talking about what a depressing impact the Budget had on the Sensex. Sir, it is, 

by now, an accepted conventional wisdom that it would be wrong to see the 

Budget from the perspective of the Sensex. Budgets come, Budgets go. The 

Sensex has logic of its own, and, we all have said, I have said previously from 

this very place, that the Sensex is not an accurate reflection of the economic 

state of the nation. Yet, Dr. Murli Manohar Joshi started off his criticism of the 

Budget by talking about the Sensex. The actual reality is that— I don't want to 

blather this point because I don't believe that the Sensex is a good barometer of any 

Budget— if you take last ten years, you will find that the maximum increase of the 

Sensex has taken place after this Budget. That is not a good thing; the increase in 

the Sensex by itself is not a good thing, particularly when the entire increase in the 

Sensex is driven by Foreign Institutional Investors. Since Dr. Murli Manohar 

Joshi started off his criticism of the Chief Marketing Officer of this Government, 

as he chose to call the Finance Minister, by drawing 
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reference to the Sensex, I just want to highlight the fact that the truth is entirely 

opposite of what he has said. The Sensex has not been depressed. In fact, the 

Sensex has been unusually, and, in my view, dangerously buoyant. 

Second, he welcomed the allocations for education, specifically for 

the'SSA', not'Surender Singh Ahluwalia', but the 'Sarva Shiksha Abhiyan'. Now, it is 

true, Sir, that the Sarva Shiksha Abhiyan that this Government is following is the 

flagship programme started by the NDA Government, and there is nothing wrong 

in acknowledging the fact that the Sarva Shiksha Abhiyan was started by Mr. 

Vajpayee's Government and taken forward by this Government. But let me remind 

the former Minister for Human Resource Development that the previous 

Government gazetted a National Mission Authority for the Sarva Shiksha Abhiyan 

in January 2000, and if he was so concerned about the Sarva Shiksha Abhiyan, 

then how it had happened that for three and a half years, this Mission Authority 

never met. It was not constituted, and it never met. Giving money for programmes 

is one thing, but bringing about an organisational innovation is quite another. While 

it is true that the Sarva Shiksha Abhiyan was launched when Dr. Murli Manohar Joshi 

was at the helm of affairs for three and a half years, and I applaud him for that, 

but I am sorry to say that the organisational mechanism, the National Mission 

Authority for the Sarva Shiksha Abhiyan, was not made operational. 

Third, Dr. Murli Manohar Joshi talked about the fact that the numbers in this 

Budget do not give any credence to the claim that this Government believes in 

plan or development expenditure. Sir, I do not know what document Dr. Murli 

Manohar Joshi read for preparing his speech, but the document that I have had is 

the 'Expenditure Budget', blue colour, Volume I, and I can refer to the exact pages. 

He made a big thing of the fact that the allocations for States and Union Territories 

have come down. Acutally, if you look at this document, on page 46, you will see 

very clearly that the Central Assistance for State and Union Territory Plans has 

gone up from Rs. 57,000 crores to Rs. 63,000 crores. Similarly, if you look at 

page 44, the total Plan Expenditure has gone up quite substantially and not come 

down as mentioned by Dr. Murli Manohar Joshi. I do not want to get into a game 

of numbers because as he said there were lies; there were white lies; and there 

were statistics. Of course, after listening to him, there should be a fourth 

category. There are lies, white lies, statistics and 
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Dr. Joshi's numbers. But quite apart from that fact, I think, Sir, if you look at the 

actual numbers that are there in the Budget, I think, they do not support the 

claim of the learned Professor that the Plan Expenditure has come down. Sir, the 

hon. Leader of the Opposition while speaking on the Motion of Thanks bemoaned 

the fact that the Budget did not give enough credit to its predecessors, and it 

appears as if the Budget had started a new chapter on its own, unmindful of what 

had happened in the past. But what had happened in the past? Now, I would ask 

you to go to pages 44 and 46 and look at the asterisks and that will explain the 

point that Dr. Murli Manohar Joshi misinterpreted. Sir, the hon. Leader of the 

Opposition said that this Government did not give enough credit to its 

predecessor Government. Sir, I do not think that in the Budget, there is any 

indication of the fact that the achievements, that have been recorded in the 

past irrespective of schemes that had been started earlier, are being negated. But 

I would like to ask a very simple question. What is this great achievement of 

the past that we keep hearing about? What is this great economic miracle that 

was accomplished between 1999 and 2003 that we keep talking about, that we 

are asked to acknowledge? The fact of the matter is, Sir, that when you look at 

the last 50 years of India's economic development, almost 45 per cent of the 

variation in economic growth is accounted for by the Indian monsoon. And it is 

because of the Indian monsoon that we have had eight percent rate of growth under 

the Congress regime and under the NDA regime. So, let us not congratulate 

ourselves. The capacity of the Indian economy to grow at eight per cent is not 

conditioned by the Prime Minister or the Finance Minister of the day, but it is 

conditioned by the weather Gods. If the monsoon is good, you have a good 

economic rate of growth; if the monsoon is bad, you have a bad economic rate 

of growth. And the reason why you had the India shining' at 8.4 per cent last year, 

Sir, which I have applauded, is simply because last year's monsoon was bountiful 

and the monsoon of the year previously was very deficient and, therefore, you 

had an eight per cent rate of growth on a very small base. Sir, rather than spending 

a lot of time over trying to get into an argument on numbers, let me now move on 

to what I consider to be the major achievements or the major milestones in this 

Budget, which I feel deserve accolades from all across the political spectrum. 

Firstly, I think, Sir, that the allocations that have been made, and I know 

everybody recognises that money is not all, expenditure is not all, we should 

focus on outcomes and not on outlays. Incidentally, the Finance 
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Minister did say that we must have better outcomes and not outlays. This is not a 

phrase of the Finance Minister, but late Mr. L.K. Jha had written about it almost 

25 years ago. And for 25 years, we have been grappling with the issue of how to 

ensure better outcomes rather than only inorease outlays. But, nevertheless, 

having said this, I would still underscore the fact that this Budget has made 

significant departures from the past, in terms of allocation in four or five critical 

sectors of the economy, particularly the sectors of Aam Aadmi which Dr. Murli 

Manohar Joshi has discovered , and after discovering, is proceeding to leave. Sir, 

of the four or five sectors that I think deserve special attention, one is Health and 

Family Welfare. Alas! the former Minister for Health and Family Welfare has also 

decided to walk out. But let me point out while she is walking out that the increase 

in outlay that has taken place this year on health and family welfare has been 

unprecedented. I would just give you some numbers, these are numbers that 

are available in the Expenditure Budget Volume II in this Book. I will not 

mention the colour of this Book...(Interruptions)...Sir, on health and family 

welfare for 2002-03, it was Rs. 7,400 crores for 2003-04, it was Rs. 7,400 crores. 

Sir, a Government in which India was shining, there was no increase in the 

allocation for health and family welfare. For 2004-05, the year in which India 

was shining, allocation for health and family welfare increases to Rs. 8,000 

crores. This year, the allocation for health and family welfare goes up from Rs. 

8,000 crores to Rs. 10,000 crores. 

[THE VICE-CHAIRMAN (SHRI BALAVANT alias BALAPTE) in the 
Chair] 

It is a 25 per cent increase in the allocation for public health which I think 

nobody can quibble about, but, in our view, where this money is going, how this 

money should be spent, whether they are getting the maximum returns for this 

money. But I think all of us recognise that India is a country which has invested 

very little in public health and this level of expenditure increase in public health is 

welcome. Similarly, Sir, and this point was acknowledged by Dr. Murli Manohar 

Joshi, on the two flagship programmes of the elementary education—the Sarva 

Shiksha Abhiyan and the Mid-Day Meal Programme. In both of these 

programmes, there has been a very significant step up in outlays. In the case of 

Sarva Shiksha Abhiyan, it has gone up from Rs. 5,000 crores to Rs. 8,000 crores 

and in the Mid-day Meal Scheme, it has gone up from  Rs. 2,900 crores to 
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Rs. 3,500 crores. This has been made possible because of the two per cent 

education cess, which we have all gladly paid; anyway, those of us who pay 

taxes. 

In fact, to my mind, Sir, the most significant part of this Budget is the increase 

in allocation for child welfare. Sir, we have all seen in the post-Tsunami 

environment how the most vulnerable sections of our society are children, and if 

you look at the allocation for child welfare, particularly from the point of view of 

nutrition programmes, it has gone up from Rs. 2,000 crores to Rs. 3,700 

crores; a Rs. 1700 crore increase in the allocation for child welfare. Sir, 40 per 

cent of births in India are under weight. Sir, we have the largest proportion of 

births which are under weight, a proportion which is much higher in India than 

even in Bangladesh, and, I think it is time that we rectified the situation. In this 

context, Sir, the allocation that has been provided for child welfare, particularly 

for the Integrated Child Development Services, what is called the ICDS programme, 

one of the most successful programmes, that has been run for 30 years, is very 

welcome. So, Sir, the first big idea in the Budget for which it should be welcomed 

is the fact that in the key sectors of health, education, nutrition, employment 

and agriculture, in these five basic sectors, there has been a very, very 

significant step-up in the level of public expenditure. If is important that we have 

focus on outcomes, it is important that this money is spent properly through 

Panchayats or through other institutions of local self-governance, but, I think to 

deny the fact that there has been a very substantial increase in public spending in 

these aam aadmisectors, as Dr. Joshi called it, in my view is not being fair to this 

Budget. 

Sir, the second reason why this Budget should be welcomed is the focus 

that it provides on Backward States. Sir, we have heard from many sections of this 

House that Orissa is backward, Uttar Pradesh is backward, Assam is backward, 

Chhattisgarh and Jharkhf^d are backward. Now, Sir, if you look at the allocations 

that have been mr ie for the Backward States as a result of the recommendations 

of the Twelfth Finance Commission, on which, unfortunately, we have not had an 

opportunity to debate in this House—and I hope we will have an opportunity to 

talk about that some time later—you will find that the recommendations of the 

Government in the budget that reflects the recommendations of the Twelfth 

Finance Commission have a very substantial step-up in the allocation for the poorest 

States. And just to give you one example, Sir, in the past, about 70 per 
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cent of all the money that went from the Centre to the States was based on 

population and per capita income, which, incidentally, was also based on 

population. So, one could say that roughly, 70 per cent of the money that the 

Centre gave to the States was dependent on population. On the basis of the 

recommendations of the Twelfth Finance Commission, this Budget is devolving 

close to 80 per cent of the resources purely on the basis of population. U.P., 

Bihar, Jharkhand, Chhattisgarh, Orissa and Rajasthan are the States that have 

actually benefited. In fact, Sir,—I shouldn't be saying this—the State from 

which I come, Karnataka, the State which I represent, Andhra, the State which I 

have been married into, Tamil Nadu, have not been given. But I think it is 

important for us to recognise that the functioning of a Budget, unlike the 

Railway Budget which is to provide links to every Member's constituency, is to 

take care of the entire country and to redistribute resources from the richest 

States to the poorest States, and I am a great believer that in the last 40-50 

years, States like Bihar, UP., Orissa, Chhattisgarh, Jharkhand, Rajasthan and 

Madhya Pradesh have been neglected. I am a great believer that States like 

Tamil Nadu, Maharashtra, Gujarat, Karnataka and Andhra have got special 

treatment for a variety of reasons, and I think that this Budget, Sir, begins to tackle 

the problem of regional disparities in a much more substantive manner that 

has been the case in the past and, therefore, this, to my mind, is the second 

reason why this Budget should be welcomed. The third reason, why this 

Budget should be welcomed, is because of what the hon. President said in his. 

Address, which was later taken up in the Budget under the name "Bharat Nirman". 

Now, it is not my case that it is this Government that has discovered rural India. It is 

not my case that it is this Government that has suddenly thought of Bharat Nirman. 

The previous Governments had also thought about it. In fact, Vajpayee's 

Government started a very successful, very ambitious and very welcome 

scheme, the Pradhan Mantri Gram Sadak Yojana. There are many schemes, 

which were started during Vajpayee's regime, which addressed the problems of 

rural India in a very substantial manner. But the achievement of this Budget, in 

my view, is to bring together four or five big elements of rural infrastructure like 

irrigation, roads, water supply and rural telecommunications, to which I will 

come a little later, and put them together under the new rubric of Bharat Nirman 

Programme. There is an increase of Rs. 2,000 crores in the allocation for 

irrigation; there is an increase of Rs. 2,000 crores in the allocation for water 

supply; there is a 
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special programme for rural electrification; there is a special programme for rural 

telecommunications. I think all these go to make the elements of Bharat Nirman 

programme. What the Budget has done is to pick up five or six elements of rural 

infrastructure, being them together, give it a concrete shape and give it adequate 

funding so that in the next five years or so all of rural India will have the 

infrastructure which it certainly deserves. 

My fourth point on the positive side of the Budget is the special focus it 

brings to bear on manufacturing. India can't be a world class power, as we all 

aspire to be, only on the strength of services industry. It is not IT along, it is not 

biotechnology or telecommunications alone, that would catapult us into world 

status. It is manufacturing, the old fashioned manufacturing of steel, textiles, capital 

goods, jute, agro-processing, leather, handicrafts that are going to provide mass 

employment, blue-collar employment. Therefore, I think the focus that has been 

given in this Budget has not come a day soon, and a large number of policy 

measures that have been initiated or proposed, particularly, for the textile industry, 

which is the largerst industrial emoployer in the country today, are in the right 

direction. After agriculture, the handloom industry, as you know, Sir, is the 

largest employers, in our country even today. I think the incentives and the 

measures that have been provided for the manufacturing industry, in general, and 

for the textile industry, in particular, are very welcome. 

Finally, the fifth important feature of this Budget is tax reforms. The 

function of every Budget is to bring forward tax reforms. The fact of the matter 

is that at the end of 50 years only 75,000 Indians report a taxable income of Rs. 

10 lakhs. This is the saddest commentary on the Indian economy. We can be 

growing at 8 per cent per year. We can be the fourth largest economy in the world. 

But only 75,000 Indians report a taxable income of more than Rs. 10 lakhs? I 

am sure, my distinguished lawyer friends, Mr. Arun Jaitley, is one of them. We 

have to address this problem. Two ways of addressing this problem are to recjoe 

tax rates and make your tax rates reasonable, and make the base *s wide as 

possible. We had a time in this country when tax rate was 97 per cent. We had a 

great Finance Minister, T.T. Krishnamachari. He was called TTK. His grandson told 

me that in the family "TTK" stood for "Tax, Tax and Kill". With 97 per cent rate of 

marginal taxation, we had large scale evasion. Today, we are internationally 

comparable. In this Budget, our tax rates are internationally comparable. The base 

has to be made comparable. I think the measures 

279 



RAJYA SABHA [17 March, 2005] 

that have been initiated in this Budget to bring down the tax rates, to increase 

or restructure the slabs, will provide an incentive, in my view, for the people in the 

higher tax brackets, higher income groups, to pay more tax. This year is very 

significant for another reason. This is the first year in which the contribution from 

direct taxes will exceed the contribution from indirect taxes. This year, 50 per 

cent of all of Government revenue will come from personal and corporate 

income tax; whereas, all this while, it has been the excise duty and customs duty 

that has provided the sulk of the revenue. Sir, excise duty and customs duty is 

anti-poor. Income tax is the only progressive tax because the more income you 

have the more tax you pay. But in excise duty and customs duty the poor man 

pays the same rate of tax as the rich man. For buying a shampoo, buying a soap, 

buying a bicycle and buying a motorcyle, you pay the same rate of tax. We 

must go to a situation where more and more of our resources come from direct 

tax, from personal tax and not from excise duty and customs duty. I think this 

Budget has made that historic shift and from now on, I think, progressively, 

more and more resources will be coming from the direct tax front. 

Therefore, to summarise on the positives, first is, significant and, in my 

view, unprecedented increase in allocations for health, for elementary education, 

for nutrition, for agriculture and for employment; second, the formulation and the 

financing'of the Bharat Nirman rural Infrastructure Programme; third, the focus 

on increased funding for backward States, backward districts; fourth, special 

focus on manufacturing, particularly the textile industry and fifth, the tax 

reforms with the focus on bringing down tax rates and increasing the base of tax 

payers. These in my view, constitute significant achievements of this Budget. 

Where are the disappointments of this Budget, as far as I am concerned? 

First, quite clearly, is the cash withdrawal tax. Good in principle, bad in practice. The 

thought was good to provide a trail. But obviously, not many of us go to banks very 

regularly to withdraw Rs. 10,000. Quite clearly, Sir, from a purely social point of 

view—it is not a tax; we are not paying the tax-even the notion that while taking out 

money you are giving something to the bank, in my view, is using a machinegun 

to shoot a fly. There is some sort of simile like that. The problem is much larger. 

The problem is much more deep-rooted. The problem of black money is much more 

deepy 
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ingrained in our system and we cannot tackle that in this sort of homoeopathic 

manner, if I may call it with due respect to all users of homoeopathy. Anytime, 

you withdraw Rs. 10,000, you are going to pay a small tax. There, I would Say, I 

was disappointed in the Budget and I hope that the Finance Minister will make the 

corrections and come out with a bolder scheme for introducing. 

THE VICE-CHAIRMAN (SHRI BALAVANTalias BALAPTE): You are calling 
machinegun and homoeopathy the same thing! 

 

SHRI JAIRAM RAMESH: Sir, I was just reading it yesterday. This is a very 

leading magazine of the world called the New York Review of Books. There is a Book 

Review of a book called the 'Secret Financial Network of Terror', some of my 

friends would be interested in it. Here there is an article on financing of 

terrorist networks all over the world. There is a paragraph here. I would like to 

commend this article to the Finance Minister and his colleauge, Shri 

Palanimanickam. I will read just two lines. It says, "Today Hawala is a vast global 

institution serving millions of people worldwide. Despite the fact that the system 

is illegal in India, Interpol has estimated that in 1998 the money circulating in 

India's Hawala system totalled 40 per cent of India's GDP." One can say this a 

widely exaggerated estimate. I think it is a widely exaggerated estimate. But the 

fact of the matter is the problem of black money, the problem of money-

laundering, the problem of black money becoming white money and coming back 

as black money is far more serious and there I am entirely in agreement with Dr. 

Murly Manohar Joshi. If the Finance Ministry or the Finance Minister has major 

schemes in this regard without sending disincentives to honest tax payers, I am 

sure, both Houses of Parliament would gladly support him on this. Therefore, 

sir, on the case withdrawal tax, I was actually disappointed. But there was no 

frontal, bold attack on the problem of black money. 

My second disappointment comes from this Document, which was laid on 

the Table of the House, along with the Budget-Statements laid before 

Parliament, as required under the fiscal Responsibility and Budget Management 

Act, 2003,. Sir, I was very much disappointed that in para 12 on Page 47, it 

says: "The Budget, 2004-05, had assumed an annual growth of 25 per cent in 

tax revenue largely relying on lequidation of tax arrears. The expectations have 

not been fully met. We have to be content 
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with 20 per cent growth which is still higher than the growth recorded in earlier 

years." We are well aware of the delays in resolution of tax disputes, build up of 

arrears and resultant uncertainties, which have been major sources of 

complications in revenue budgeting. In other word, Sir, the' main focus of the 

Finance Minister in the last year's Budget was on collecting tax arrears. This 

statement says that has failed. I am also disappointed more because one of the 

main planks of last year's Budget has been the liquidation of thousands of crores 

of arrears, thousands of crores of NPAs. Here, I must say, the All India Banks 

Employees' Association-I am not exactly very popular amongst the All-India 

Banks Employees; Association for obvious reasons - has done a signal service to 

the country by coming out with this document which lists out all the Non-

performing Assets which are owned by the various people to the various Indian 

financial institutions. And, you will see, with the greatest of respects, there are 

certain names here who are leading the lights of Indian politics lives as well 

...(Interruptions) I don't want to take anybody's name here. All I want to say is that 

we have to be more serious in collecting tax arrears. We have to be more serious in 

collecting NPAs. Fifty five thousand crores of rupees of bank money locked up in 

organised large scale industry as valuable national assets have gone to waste; 

this could have been used in other vital social sectors. 

Sir, my third question-it is not exactly a disappointment-l have on the 

Budget was on the fringe benefit tax. I am a great supporter of the firinge 

benefit tax. I know, Mr. Dayanidhi Maran, who has various avtars, and in this 

avtar of being a corporate executive-he is dressed like one today-he has 

serious objections with the fringe benefit tax. But, all over the world, frings 

benefits are taxed. They are either taxed in the hands of the employees, or, they 

are taxed in the hands of the employer or they are taxed in a combination thereof. 

And, I ask myself: Did the Finance Minister introduce the fringe benefit tax in a fit of 

amnesia? Then, I discovered, in 1992, the Chelliah Committee which formed 

the basis of the entire tax reforms of our country in the last 15 years, had a 

chapter on the fringe benefit tax. And they had recommended 14 years ago 

that India must more towards taxation of fringe benefits because what is happening 

is that there are non-transparent modes of compensating employees which are 

escaping the tax net. And it is a very susbstantial amount of money. Now one can 

quibble about what fringe benefits are -whether travel should be a fringe benefit; 

whether official travel should be a fringe benefit; whether 
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advertising should be a fringe benefit; I think, the concept of a fringe benefit tax is 

internationally accepted. It has been recommended by the most respected 

committee, which had been set up 13-14 years ago, which formed the basis of 

tax reform of not only Dr. Manmohan Singh but also of Shri Yashwant Sinha and 

Shri Jaswant Singh. Therefore, I would say that while, on the Fringe Benefit 

issue, the definition of what constitutes a Fringe Benefit could be open to some 

debate, I would argue that we should stick to and not give up the concept of a 

Fringe Benefit Tax. 

Fourthly, in the Economic Survey, the Finance Minister talked about how this 

year there would be Rs. 108,000 crores of agricultural credit that would be 

disbursed; and he took a lot of time in saying that this is one of the greatest 

achievements of this Government. It is true that this year, 50 lakh new farmers 

have got agricultural credit. It is true that there has been a 30 per cent increase in 

the volume of agricultural credit and at long last, Sir, Kisan Credit Card means 

credit, not just a card-after a very, very long time. But the problem is, if you look at 

the Economic Survey, at page 69, the composition of this agricultural credit is 

what gives me a lot of worry. Ten years ago, commercial banks accounted for 

only 50 per cent of the agricultural credit; the cooperatives, the Regional Rural 

Banks accounted for the balance 50 per cent. This year, the commercial banks 

account for two-thirds of the agricultural credit; cooperatives and Regional Rural 

Banks account only for a third. If this trend continues, in another five years, the 

cooperatives and the Regional Rural Banks will cease to exist. Commercial Banks, 

by their very nature, are not oriented towards agricultural credit. The primary 

focus for agricultural credit has to come from cooperatives and has to come from 

Regional Rural Banks. I am sorry to say, other than his saying that I have set up a 

high level committee; this Budget has not done anything to address the structural 

problems of the agricultural credit, namely, the state of cooperatives, the state of 

Regional Rural Banks, and to expect that the bulk of the agricultural credit will 

come from commercial banks, in my view, is clearly unrealistic because of the way 

our commercial banks are currently structured. 

Finally, on the negative side, I would say that Dr. Murli Manohar Joshi 

has pointed out some anomalies as far as senior citizens are concerned and I 

have some sympathy with that point of view. The Income-tax Act defines a senior 

citizen as anybody over the age of 65. The Indian Airlines and the Indian Railways 

define a senior citizen as anybody over the age of 60. Of course, in political 

parties, there can be no definition of 
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what a senior citizen is. You can be 65 and be young and upcoming. So, the point 

is, as far as the tax incidence on senior citizens is concerned, there is no doubt 

that there has been a bit of an anomaly and senior citizens, particularly in the 

income bracket of one and a half to two lakhs of rupees will find their tax incidence 

actually going up. This problem is not going to be restricted to this year. Indians are 

living longer. Life expectancy at birth is 64% but life expectancy at 58 is 78, which 

means an average Indian who lives up to the age of 58 can expect to live, 

statistically, up to the age of 70. So, the senior citizen problem is going to be a 

problem that is going to increase over the years. You know, in Railways, already, 

two years from now there will be more pensioners than employees. And similarly, I am 

sure, even in Defence, today we are fast moving to a situation where the number 

of pensioners will outnumber the employees. So, the senior citizens' problem 

cannot be wished away. We are a young population. There is no doubt that 70 

per cent of our population is below the age of 35. But the proportion in the age-group 

of 60 and above is going to increase. In terms of percentages it will be small but in 

terms of absolute numbers it will run into a few hundred millions. And, therefore, I 

would urge the Finance Minister to re-look at some of the restructuring that he has 

done in such a manner that no adverse impact is made on senior citizens 

particularly. 

Sir, these are my five major 'negatives' or 'disappointments', as far as this 

Budget is concerned. Sir, on balance, I would summarise now by saying that 

this Budget is in consonance with the Natioanl Common Minimum Programme. 

This Budget focuses very heavily on social sectors; this Budget focuses very heavily 

on physical infrastructure and this Budget focuses very heavily on two or three 

sectors which have been neglected in the past like elementary education, like public 

health and like child nutrition. Now, it is not my objective to say that the Budget is a 

magic wand, it is a magic mantra and with a Budget, everything will be milk and 

honey. The Budget is only one instrument of the Economic Policy. I think the 

Finance Minister amidst the constraints that have been imposed on him, particularly 

by the Twelfth Finance Commission which devolved more money to the States 

— instead of 29.5 per cent of all money going to the States, now 30.5 per cent 

money is going to the States. So, there is less money available to the Centre, 

given all the expenditure pressures that have come on him and given this 

mentality in our country where any proposal for taxation is met instantly by a 

negative reaction, I think, the Finance Minister has done a very commendable job. 

It is for these reasons, I believe, 
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Sir, Dr. Murli Manohar Joshi's arguments do not stand the test of reality. And, this 

Budget, in my view, is a very significant achievement. 

SHRI V NARAYANASAMY: Can you say something; about unearthing of black 

mony because everybody is concerned about it? What is your suggestion in this 

regard? {interruptions) You have not given any suggestion on this. (Interruptions) 

SHRI JAIRAM RAMESH: When we will discuss about black money, we will 

discuss all these things, {interruptions) 

THE VICE-CHAIRMAN (SHRI BALAVANTALMSBALAPTE): Now, Shri 

Chittabrata Majumdar. 

SHRI DIPANKAR MUKHERJEE: Sir, this is his maiden speech. 

SHRI CHITTABRATA MAJUMDAR (West Bengal): Sir, actually, I am also in 

agreement with my friend, Shri Jairam Ramesh who said that this Budget has 

some positive sid§ and some negative side. Although, I do not agree with all the 

views expressed by him. However, at the outset, I would like to say that this Budget 

is quite satisfactory for us because the Finance Minister has stated, "The National 

Common Minimum Programme, NCMP, mandated the Government to maintain a 

growth rate of seven to eight per cent a year, to promote investment, to generate 

employment, to accelerate fiscal consolidation, to ensure a higher fiscal devolution 

and to focus on agriculture, manufacturing and infrastructure. The NCMP also 

mandated the Government to provide universal access to education and 

healthcare and to assure 100 days of employment to one person in each family. 'It 

is the commitment of the Finance Minister, and its reflection, to some extent, has 

also been seen in the outlays given in the Budget For the Ministry of Agriculture, 

in the year 2004-05, there was an allocation of Rs. 4, 192 crores, which has 

been raised to Rs. 5,998 crores. For Rural Development, whereas it was about Rs. 

15,998 crores, it has now been raised to almost Rs. 24,480 crores. In the health 

sector also, the allocations have been increased. Particularly, for the HRD 

sector, last year, the allocation was Rs. 10, 625 crores. This year, the 

allocation has been increased to Rs. 19,119 crores. So, this shows that, at least 

the Government is trying to look after the weaker sections who were not being 

looked after earlier. I would like to say that even though the outlays have been 

increased, the increased outlays are too meagre in comparison to the problems 

being faced by the people, particularly in the rural areas. Apart from this, our 
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experience is that the flood and soil erosion is a problem in our country, 

particularly in the Gangetic plains we are begin affected severely. I think, 

irrigation and flood control is an important sector in our country. But for this 

sector, the allocation is too meagre. It is only Rs. 524 crores. So, naturally, it is 

contrary to the desire. 

About employment generation, I can't agree with Shri Ramesh. In my 

opinion, the steps taken by the Government and the decisions in the Budget are 

not in favour of employment generation, Though it has been stated that some 

Rs. 11,000 crores have been allocated for 'Food For Work' programme in 250 

districts. It is nothing but a small amount in relation to joblessness in the rural 

areas. 

De-reservation of 105 more items from the small-scale sector is also creating 

problem for the small-scale sector, and many small-scale sector units will fall sick 

and will be closed and many of the workers will be unemployed. 

Similarly, on the question of tax revenue, customs duty has been 

reduced from Rs. 56,250 crores to Rs. 53,182 crores whereas excise duty has 

been enhanced from Rs. 1,00,720 crores to 1,21,533 crores. That means, the 

goods which are coming from outside will be cheaper. But the Indian producer 

will have to pay much more because of the enhancement of excise duty. 

Naturally, in the name of competition, our industries in all sector will face 

problems and many of the industries will fall sick and will be closed down. So, 

this is not the real solution to solve the problem of unemployment. 

In both, the public as well as private sectors, sickness is there. Out of about 

5,000 cases registered in BIFR, 4,800 are from the private sector, 85 cases are from 

the Central Public Sector Undertakings and about 118 cases are from the State 

Public Sector Undertakings. So, my point is: What will be the fate of these 

industries? Actually, the Budget says nothing about this and a large number of 

workers are employed with these industries. About 25 lakh are direct employees 

and, even more than that number is the indirect employees involved with these 

industries. Strangely, nothing has been said about this problem. 

I would like to point out that though 4,800 cases are in the private sector 

out of 5,000 cases registered in BIFR, even then the tendency is that the public 

sectors cannot run, so they are to be closed and handed 
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4.00 P.M. 

over to the private employers. But this is the case with private employers also. 

The private employers are not in a position to run these industries viably There 

is no mention of disinvestments of public sector. That is a welcome step. But 

what is happening is that many Ministers are talking about disinvestments of 

public sector outside. So, if the Government keeps—at least, in the Budget 

there is no mention of disinvestments -then it is all right. But if the Government 

moves otherwise, if disinvestment of public sector goes on, then naturally we 

have to oppose that. From all these things, it is understood that whereas intention 

has been expressed but in practice the allocation and steps are not in 

accordance with that intention. One point is clear that the Government intends 

to take many programmes and many steps, but they are not in a position to 

take because of revenue constraints or resource constraints. So, the question of 

resource mobilisation comes here. On the question of resource mobilisation, it 

is a fact that the tax-GDP ratio in our country is too low and there is a scope to 

enhance the tax GDP ratio in our country which may improve our revenue 

position. Shri Pranab Mukherjee in this House spoke on FRBM Act on 29
th
 July, 

2003. Even up to 1989-90 the GDP ratio was 11.6 per cent. Today it has come 

down by two percentage points, from 11.6 to 9.6 per cent, instead of moving up,; it 

had come down during the NDA regime. During 2004-05, the Budget Estimate of 

tax-GDP ratio was 10.7 per cent. In the Revised Estimate it came down to 9.84 per 

cent. The Budget Estimate for 2005-06 it has been proposed to be at 10.5 per 

cent. The Left Parties have submitted their memorandum to the Finance Minister 

where they proposed that the tax-GDP ratio should be enhanced to about 11.5 

per cent, which is merely at the level of 1989-90. It is not impossible to reach that 

level. But the Government's proposal in the Budget is only for 10.5 per cent. There 

is a scope of further increase of one per cent in this ratio. It is not difficult to 

raise this ratio. Naturally, a quesiton comes how and from whom these taxes or 

resources will be accumulated. In this connection, the Left parties naturally have 

certian position. But even the Standing Committee on Finance, in its 14 th Report, 

recommended that the focus of the Government however, has been on widening 

of the tax base by way of increasing the number of assessees which in fact may 

not result in -quantum jump in the tax revenue". The Committee recommended 

that the Government, while making efforts to widen the tax 
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base, should put specific focus on the high and tax payers so as to increase the tax 

revenue substantially. This is a unanimous Report where Memebrs from that side 

were also there and my friend is also a Member there. That is a unanimous 

recommendation. But I find that in this Budget that recommendation has not 

been followed. The Finance Minister has tried to enhance the resources from the 

weaker sections. That means broadening, widening of tax base, from the weaker 

sections, mainly the salaried people. But the recommendation was that more 

money can come if the tax is collected from the high-end tax payers. But 

widening on the high-end tax payers is not there. So, I think that if this 

recommendation was implemented by the Government, then, the question of 

resource crunch, resource problem, would not arise at all and it would be 

possible to take up many other programmes for the people. Now, I come to high 

end tax payers. The NPAhas crossed more that Rs. one lakh crore but nothing 

has been mentioned in this Budget as to how to recover all these amounts. This is a 

big amount. This is a source of hug resource. If the Government was serious to 

collect all these things then the problem of resource crunch would not be there. 

The second thing is, tax arrears, Now, we pay our electricity bill, we pay our 

telephone bill. If we have some dispute, after paying the bill, we may raise the 

dispute. But what about the tax payers? From the trade union at least, we 

proposed to the Finance Minister twice that in this case also, let the assessed 

amount be collected from them first and if the tax payers have any dispute, 

then they may raise this dispute and if their objection is accepted, then refund can 

be made. In that case, the tax collection arrear will not be there and collection 

will be much more. The corporate tax collection during 2004-2005 has been revised to 

Rs. 83,000 crores from budgetary estimate of Rs. 88,436 crores. That means, the 

upper-sections got the benefit of Rs. 5,436 crores. They are not the common 

people like salaried-class. The upper-sections are getting the benefit, not the lower 

sections. Then, Sir, I now like to come to arrears from income-tax, excise duty, 

corporate tax and customs duty. In these areas also, the tax arrears are 

increasing. They have increased from Rs. 47,000 crores in 1997-98 to about 

Rs. 1 lakh crores by 2003-04. So, what steps the Government are thinking to take 

to recover all these arears? If the Government could take these steps, many of the 

programmes, which have been mentioned in the National Common Minimum 

programme, could be implemented and, as a result, more people could be 

benefited. 

Then, Sir, small savings have also been discouraged. It is another 

problem. This move will affect the common people. In this connection, 
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Shri Jairam Ramesh mentioned about the employment generation and labour-

intensive industries like jute, tea, handloom textiles, etc. Textiles cover many 

things. Textiles cover modem mills. Textiles cover power-looms. Textiles cover 

handlooms. I have not found any scheme in this Budget which can protect the 

handloom industry. There is no proposal to protect the labour-intensive, tea and 

jute industries from crisis. I feel, the Government should think, the Finance 

Minister should think, that if we want to increase the employment or, at least, to 

protect the employment in these sectors, something has to be done for this 

sector. Otherwise, more and more people will become unemployed and this would 

become a problem for us. 

The next point I want to place before the Hon. Finance Minister is this. 

North-Bengal is also weak. When the North-Eastern States are getting certain 

incentives for investment, North-Bengal should also be covered with this region 

so that they also can get those incentives to develop certain industries there. 

Particularly, I have mentioned earlier about irrigation, flood-control and soil erosion. 

It is a problem in other areas as well. In West Bengal, particularly, it is a very 

serious problem. Now-and-then the settlements are being disturbed and sometimes 

submerged in water when there are floods. That is a problem. It also includes 

agricultural land. It also includes settlements. The ambunt that has been 

allocated for this sector has to be increased manifold if we want to combat these 

problems seriously. I hope the intention of the Government is to fulfil the commitment 

made in the National Common Minimum Programme. 

I request the hon. Finance Minister to consider all these aspects and 

include these issue in the Budget so that the weaker sections of the society get 

benefited out of that. Thank you. 

SHRI DINESH TRIVEDI (West Bengal): Thank you, Mr. Vice-Chairman, 

Sir. I know I belong to a small party and I don't have a luxury of time. I will try my 

best to finish it within five to seven minutes. You won't have to ring the bell. I 

understand that...(Interruptions). Well, he has given me 20 more minutes, so I am 

grateful to him for the permission. His time can be counted. Thank you foryour 

generosity...(Interruptions) 

THE VICE-CHAIRMAN (SHRI BALAVANT ALIAS BALAPTE): Don't commit 

about the length. 

SHRI DiNESH TRIVEDI: Sir, I am a little bit disappointed, to begin with, 

with this Budget. And, let me tell you, at the outset, that I am not 
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going to deliver a political speech oh the Budget; I am here to just give you the 

factual things as they appear. The reason I said that I am disappointed with this 

Budget is that today, we have at the helm of affairs, a Prime Minister who is a 

renowned economist, undisputed brain, who can really give so much not only to 

India but the world at large, as far as his economic background is concerned. The 

disappointment is for their reputation in Economics because we have a 

Finance Minister in Mr. Chidambaram, who also enjoys such reputation. I would 

have understood if somebody, who did not understand Economics, had presented 

this kind of a Budget. Sir, let me come to the very concept of budgeting. I think, we 

have moved; it has been more than five decades of independence and there has 

been presentation of Budget year after year, and there is so much of speculation 

outside. People are in suspense as to what is going to happen. It is like a Alfred 

Hitchcock movie.l think, we have to get to move out of that. Normally, the mandate of 

any elected Government in our country is five years, and I think the time has come 

where any Government should present a five year total picture that," Look here, 

this is what is our vision for the next five years." But, I don't see any of such 

things here and it is relevant, this five-year period is relevant. We had Shri Jairam 

Ramesh, who is also an eminent economist. He was part of the Planning Commission. 

Planning Commission also envisages plan for five years. Sir, if I come to Tenth 

Five Year Plan, and I was going through the Approach Paper, which envisages an 

eight per cent GDP, and to have eight per cent GDP, we must normally have 

somewhere around 10-plus per cent of manufacturing. But, Mr. Finance Minister, 

in his own admission, rightly so, has said that the GDP growth, as per this 

Budget, is going to be below seven per cent which, itself, is a great 

disappointment. Sir, there are two aspects of this Budget. One is the Budget 

speech and the other aspect is the reality. One can be called dream, which the 

captains of industry, time and again on television, saw when I was watching.Now 

there is a new system of marking. The anchor asked, "How many marks do you 

give to this Budget?" Some said, "Nine". Some said, "Eight". One of them even 

said, "Twelve." I said, "Twelve out of 10." He said, "Two is for carry forward for 

next year." When they read the print, the real one, the dream vanished and the 

nightmare set in. So, that is another part of my disappointment. Sir, as I said in the 

beginning, I am not here to score a political point; I am on facts and figures. I 

will straightway go into the facts and figures. Sir, I have mentioned about the 

Tenth Five Year Plan. Let us talk about capital expenditure, which is the basis of 

generating and creating jobs and giving a boost to the economy. 
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Sir, if we look at serial No. 1 of the fact sheet, we come to a significant figure. 

Sir, I am mentioning from the 'Budget at a Glance' document, and, if you study it, 

you will find that the planned capital expenditure for 2005-06 is expected to 

come down. Sir, mark my words, it is going to come down to Rs. 27,515 

crores from Rs. 47,714 crores, which means that there is a decrease. 

I would like to inform Mr. Jairam Ramesh that in 2003-04, the planned capital 

expenditure was Rs. 47,714 crores, and, this year it is coming down to Rs. 

27,515 crores. Sir, this means that the GDP growth during the next few years, 

and consequently in the subsequent years, is going to come down, which is going 

to give rise to unemployment because the entire buoyant economy is going 

to— I can't say it is going to come to a standstill—retard. 

Sir, the next item is the Non-Plan expenditure, and I am on a figure, which 

with whatever little economics I know, I really don't understand. There is an 

unusual high increase-one of the highest in so many decades-in the Non-Plan 

revenue expenditure, and it is estimated at Rs. 3.31 lakh crores for 2005-2006 as 

compared to Rs. 2.96 lakh crores for 2004-05. It means that you are increasing 

the Non-Plan revenue expenditure, and you are decreasing the planned 

capital expenditure! Any student of economics will say that this is never done in an 

economy, which is supposed to be on the growth path. 

Sir, the entire world is looking at India-read the latest edition of 'The 

Economist—as another giant like China, but, what worries me is that, and I am 

afraid, if we have this kind of vision or lack of it, we are just not going to be 

anywhere near that. We have the potential but it is difficult with this kind of Budget. 

Sir, the Finance Minister has also mentioned that he has pressed the 'pause' 

button on the Fiscal Responsibility and the Budget Management Act, namely, 

FRBM Act, due to the pressure of the Twelfth Finance Commission's 

recommendations. 

Sir, unfortunately, nothing can be farther from the truth. The reason, I say, is 

that as per the detailed Budget document, the Twelfth Finance Commission's 

recommendations will translate into an additional fiscal burden of only Rs. 3,000 

crores to Rs. 4,000 crores because as much as Rs. 29,000 crores is now going to 

be borrowed by the States themselves from the market and not being given by 

the Government of India. It is 
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Rs. 29,000 crores, could be Rs. 28,000 crores, but whatever it is, it is close to 

this figure. 

Sir, I am making a very crucial point-Mr. Minister can contradict me—

that the Twelfth Finance Commission recommended that whatever assistance 

flows from the Government of India should go as a grant, and not as a loan. So far, 

the assistance was flowing in the ratio of 70:30.1 am talking about the ratio of 

grant and loan. It is 70:30 by way of loan and grants. The Finance Minister, 

very cleverly, has decided only to pass on 30 per cent of the total intended 

assistance as grant, whereas he should have done 70 per cent of that. He has 

asked the States to borrow 70 per cent which is close to about Rs. 29,000 crores, 

as per the figures I have, across the country. The States will now have to borrow it 

from the market. Sir, this will hit the very foundation of our federal structure. Sir, the 

reason why I am saying this is that there are some smaller States like the North-

East States. Where will these go to borrow the money and who is going to give 

them the money? 

Sir, I will tell you the following points, which are going to be against these 

smaller States. One, the States are not used to market borrowing at this level. 

Weaker States may get loans at prohibitive costs due to low credit ratings. 

States will now stand perennially at the gates of the Finance Minister seeking 

permission under the Constitution to borrow. Ultimately, they will have to take the 

permission for borrowing from the Central Government. This may lead to 

imbalances in the growth pattern in the country, which already really exist. The 

Finance Minister does not undertake the task of helping poor States if they fail to 

mobilise borrowings. There is no leverage. If a State, let us say North-East State, 

fails to borrow, what is the Central Government going to do in that case? Sir, there 

are just three or four points and I am done. 

Sir, the tax collection is where the magic lies. The tax collection 

expected in 2005-06 appears to denote certain magical powers of the Finance 

Minister. The total tax received, as per the printed book, are slated to jump from Rs. 

2,25,000 crores to Rs. 2,73.000 crores denoting a hike of 21 per cent. I do not 

know from where he is going to collect 21 per cent hike as compared to the 

previous years. This is 'Budget at a glance', page 1, Serial Nos. 1 & 2. Sir, if we look 

at specific taxes or corporate taxes and taxes on income, page 1 of the Receipt 

Budget, the Finance Minister projected an increase of 34 per cent of corporate 

tax. On one side he says 
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that he is lowering the tax. On the other side, as per the figures, he is 

collecting 34 per cent more of the taxes. You can say 'better compliances'; I 

will come to that. Sir, 34 per cent increase in corporate tax in one single year 

is nothing but magic, if that ever happens. I would be very happy if that 

happens. As far as the tax revenue is concerned, it is slated to go up from Rs. 

83,000 to Rs. 1,11,000 crore. Sir, taxes on income are seeing a rise of 30 per 

cent from Rs. 51,000 crore to Rs. 66,000 crore. It means that the total 

increase in income tax is 34 per cent as compared to last year in terms of 

GDP Sir, even China cannot claim such high figures. This is where, I think, 

some magical touch is there and, to me, it looks like a 'dream budget'. There 

is also a phrase called "day-dreaming". 

Sir, now I come to the fringe benefits. When the day-dreaming of the 

captains of the industry was over and when they woke up, they said, "Hey, 

look! What is this fringe benefit?" I was speaking in one of the seminars and 

there was an expert in taxation. So, the matter is so confused that nobody 

knows what this 'fringe benefit' is, where does it start and where does it end. 

So, I literally had to ask a question that please clarify that Madam Hema 

Malini, who is a great artist and I sit next to her, would that be counted as my 

'fringe benefit' and the tax collection will be more?....(Interruptions).... Sir, on 

the fringe benefit tax, the Finance Minister seems to have blissfully included it. 

He is a very dear friend of mine and I must tell you that I have lot of respect 

and regard for him, that is why my agony, if somebody else or some ordinary 

politician like me would have presented-l hope I will get a chance oqe day-

then I can still understand, but not from Mr. Chidambaram...(Interruptions)... I 

just have two more points. Sir, the Finance Minister has blissfully violated the 

globally accepted economic principles of not taxing the expenditure as the 

economy matures—our economy is reafiy on the threshold of maturity. Since 

expenditure is considered to be a trigger of larger demand leading to more 

manufacturing, apart from this taxing employ .es' expenses on stay of hotels 

which he subsequently has cleared, but Suil the Income-Tax Officers, I do not 

know, whether it is clear in their minds or not, expenses on telephone bills, all 

these things remind you of the colonial mindset of the Inspector Raj. 

Sir, now, I come to the withdrawal tax. Much was talked about 

withdrawal tax. I don't doubt the intention of the hon. Finance Minister. He is 

genuinely after black-money. But I think he does't understand the black 
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money concept in this country. I don't think it touches the banking system at all. 

On this also, the hon. Finance Minister has violated the basic fiscal jurisprudence 

of not taxing the same income twice. Withdrawal tax will lead to this 

phenomenon. If tracking the cash transaction is the objective, Sir, it is already 

being done, we all know, through the instrument of PAN, etc. Its implementation 

will bring larger bureaucratic burden on the system and I daresay that it will also 

bring corruption. This also reflects, as I mentioned, the Finance Minister is 

completely innocent about how black money economy operates in this country. Sir, 

it never touches the banking system. Tomorrow, there could be a thing that if you 

withdraw a 500-rupee note, then you have to pay 20 per cent; if you withdraw Rs. 

10, the you have to pay one per cent. Where are we going, Sir? I am totally 

disappointed, totally disappointed. There are many methods which Shri Jairam 

Ramesh would assist him and tell him how to stop black money, not that he has, 

but he knows how to stop it. Sir, the Finance Minister seems, here I must tell you, 

I don't want to use the words that he has misled but it appears that what the 

bureaucratic system has done, he has not realised. Sir, on the issue of 16.9 per 

cent enhancement of gross budgetary support which ne mentioned in his speech 

that I am going to increase the budgetary support, Mr. Jairam Ramesh, his 

speech was based on that, that it is going to the rural India, over which I would 

have been very happy. But this is not true, Sir. He talks about that last year; the 

Plan support was around Rs. 1,48,000 and odd crores. This year, the Finance 

Minister claims that it will go up to Rs. 1,73,000 and odd crores. However, here is 

the catch. The fact is that of this Rs. 1,73,000 crores, States have to arrange 

Rs. 29,000 crores from the market. Sir, even a student of Class IV can tell you that 

if you subtract 1,48,000 from 1,73,000, what the difference will be. This only 

shows that you have really brought down the Budgetary support as compared to 

the last year. You have not increased it. Sir, I have a great objection to this. You are 

talking about China; and, you are bringing down your Budgetary support. We talk 

about Aam Adami. I don't want to get into the politics of this. Otherwise, I will be 

derailed. I won't do that. But the fact is, that you have brought it down, Mr. Minister. 

You have brought down the Budgetary support by Rs. 4,000 crores as compared 

to the last year. This clearly implies the decrease in the gross budgetary 

support of the Government of India...(Interruptions) 

SHRI N.K. PREMACHANDRAN (Kerala): Of what? 
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SHRI DINESH TRIVEDI: The Budgetary support given by the 

Government to the States. I am talking today on your behalf, on behalf of the 

States, on behalf of the country. I am glad you asked it. 

Sir, then we are talking about Defence. I clearly remember;—I didn't have to 

look at last year's hon. Finance Minister's speech—he mentioned when he was 

speaking last year, "I am going to enhance the Defence budget this year." He 

said that he was compelled to increase it from Rs. 65,000 crores to Rs. 77,000 

crores. He said, "He was compelled to do it because there was some outstanding 

bills and it amounted to Rs. 12,000 crores." Nobody had any objection when he 

did this last year. But what did he do this year? The Finance Minister has not only 

protected the last year's defence allocation, but he has also given an increase of 

Rs. 6,000 crores, taking it from Rs. 77,000 crores to Rs. 83,000 crores. This morning 

we talked about our relations with our neighbours, people-to-people contact, etc. We 

are very happy that relationships with Pakistan, with China, and ali our neighbours 

are really getting better, better and better. May I ask the hon. Finance Minister: If 

the relationship is getting better, why do you need such a huge increase in 

defence expenditure allocation? I totally fail to understand this. This is, definitely, a 

misleading thing. Either you accept and say, "Yes; we need this for the security of 

the country. We need this." We don't want to hoodwink the people. I am not trying 

to say, he has done that. But it amounts to that...(Interruptions) No; not 

Parliament. Nobody can do it. I have no quarrel against anybody. Like, I said in 

the beginning, I am not here to score a political point. Sir, my next point is this. The 

NDA Government had started a very good practice. It had begun a new chapter in 

bringing transparency and accountability in Budc ting by annually publishing 

what was called as 'Action Taken Report' on Budget Announcements, and 

delivering the same with Budget volumes. Sir, I am again sad; this has been given 

a go-by for reasons not known to anyone of us. Maybe, the Finance Minister 

would lik to explain this; maybe, he could have given the ATR on its commitmerts 

made in July, 2004 at least. I am sure it can be done...(Interruptions) No; it is done 

periodically, after every three months. They say, "This was our target. This is where 

we are." And if they have missed the target, they say why they have missed it. 

Lastly, I will give you an example. The other day we were in Mumbai in the 

Hilton Hotel attending one of the Consultative Committees. At the rooftop of the 

Hilton Hotel, on the 29th floor, which has a panoramic view, 
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it is all surrounded by glass. So, one could sit there, have a meeting and look at 

the nature outside. But what did I find there? I found that all the curtains were 

drawn and we were sitting in the dark room. I asked the authorities, "What is 

the point of going on the 29th floor where you find that the entire vision is 

blocked and you have to sit in the dark. We could have held the meeting in the 

basement as well which would have cost us much less". The moral of this 

example is, for heaven's sake, open the curtains of your minds; please, be 

more visionary, rather than just a normal, * ordinary accountant trying to balance 

one figure with another. 

SHRI LALIT SURI (Uttar Pradesh): Mr. Vice-Chairman, Sir, I am thankful 

to you for giving me time to express my views on the general budget 2005-

2006 presented by the Finance Minister on 28th February 2005. I would not 

take much time, I have some background from the corporate world. I will just 

stick to two-three points on the Budget, on which I would like to express my 

views. 

[THE VICE CHAIRMAN (SHRI DINESH TRIVEDI) IN THE CHAIR.] 

For the last two years, the Indian Economy has been very buoyant. The 

steps taken by the previous Government as well as the last two budgets have helped 

the economy to grow. The world is moving at a very fast pace and we have to make 

sure that we are not left behind. Our GDP in the last two years has been in the 

range of 7% to 8.5%. To eradicate poverty, which is below the poverty line, our 

GDP has to grow close to 9%. 

In my budget speech last year I had, inter alia, stressed the need for world 

class infrastructure in the country, making agriculture undependable on monsoon, 

providing filip to manufacturing sector, providing industries loans at internationally 

compatible rate of interest and the like and giving tourism industry a full 

infrastructure status. 

It is heartening to note that the Finance Minister in this year's budget has 

ventured in a big way to fulfil the Presidents dream of Bharat Nirman in the coming 

four years period, by setting the following goals to be achieved: to bring an addional 

one crore hectares under assured irrigation; to connect all villages that have a 

population of 1000 (or 500 in hilly/tribal areas) with t a road; to construct 60 

lakh additional houses for the poor; to provide drinking water to 74,000 

habitations that are uncovered; to reach electricity to the remaining 1,25,000 

villages and offer electricity connection to 2.3 crore households; and to give 

telephone connectivity to the remaining 66,822 villages. 
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However, in the years to come it has to be seen to what extent these 

ambitious targets will be achieved. The biggest challenge, which the country is 

facing, is 29% of the population, around 404 million people are below the 

poverty line. Creation of jobs and employment is of utmost importance to eradicate 

poverty. 

I have always been a firm believer and advocate of liberalization and 

disinvestments. It is very disheartening to see that the pace of disinvestments 

has slowed down, and which is detriment to the growth of economy. With Dr. 

Manmohan Singh, the Prime Minister of the country and the architect of 

liberalization and disinvestments, along with Mr. P. Chidambaram, the Finance 

Minister, and Mr. Montek Singh, Deputy Chairman of the Planning Commission, 

the country couldn't have asked for more. However, may be due to constraints from 

their UPA partners they have not been as aggressive as they should have been in 

this budget to take full advantage of the favourable perception of the world towards 

India for investment. At times we have to rise above the constraints and to what is 

good for the country. I hope, during the course of the year more progressive 

decisions will be taken in the right direction. To attract FDI to the country we have 

to accelerate the development of infrastructure like highways, ports, airports to 

international standards. Another deterrent for the Foreign Investment is Labour 

Reforms and riaving a one-window clearance to cut down the time wasted in 

implementing various projects. 

The Finance Minister in his speech mentioned that he would give special 

attention and concessions to those industries, which give maximum employment. 

Four industries mentioned by him are food processing, IT, manufacturing and 

textile. What he has overlooked is the tourism sector, which gives the maximum 

employment. It provides right now 17 mllion direct employments and 41 million 

indirect employments. It contributes 5.9 per cent to the GDP. The world tourism 

contributes 10.6% of the world GDP. It has direct employment of 200 million 

people. With the present contribution to the GDP taking the world percentage 

by 2015 India will provide 25 million more jobs. India right now has only 3.3 

million tourists as compared to Thailand, which is 12.35 million, Singapore 7.8 

million, China 42.0 million, Indonesia 5.3 million, and Dubai 5 million. India has a 

great growth potential in this sector. Surprisingly there has been no mention of this 

sector in the budget. India has only 92,000 rooms and requires another 90,000 

rooms in the coming 5 years. It requires an investment of over 80,000 crores of 

rupees. 
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The tourism industry has not given a full infrastructure status as other 

industries, that is, ports, airports, highways, information technology and 

telecommunication, which have been given full status. The industry is deprived of 

various sections of income tax where money can be reinvested for new projects as 

well as amalgamations and mergers for the growth of the industry. To build such a 

huge infrastructure, it requires a lot of capital expenditure. All the industry wants 

is a level playing field with the infrastructure industries like IT. Tourism is 

growing and the occupancy is good, but we need huge investment to keep pace 

with the growth, which will not only provide huge employment but also generate 

over Rs. 50,000 crores annually in revenue. I would request the hon. Finance 

Minister to give the Tourism Industry full infrastructure status for a limited period 

of only 5 years. This will help the tourism industry to build more rooms, which is 

the need of the hour. 

Now coming over to the tax structure for Indian companies, it is good that the 

level of taxation has been reduced from 35% to 30%. But on the other hand, 

surcharge has been raised from 2.5% to 10%'. This has made the whole exercise 

futile as the rate of depreciation of plant and machinery has been reduced from 

25% to 15%. This would mean that cumulative effect of this along with tax on 

perquisites will result into a total taxation on the profit varying from one industrial 

house to another between 39% to 42%. In this context, I would suggest that 

with 30% rate of taxation, surcharge at the previous rate of 2.5% be retained 

along with the previous depreciation rate. 

Fringe benefits tax is, in reality, on the benefits arising to the employees. 

It is a covert form of disallowance of otherwise eligible deductible expenditure under 

the garb of fringe benefits tax. The fringe benefits tax, will be an additional cost, 

which an assesee is required to bear for doing business in India. The Indian 

economy is growing globally and large business houses need to incur 

expenditure for the globalization of their business. But imposing restrictions on the 

allowability of such expenditure in this form of tax would create an extremely 

negative impact on the economy and the same would also be deterrent to the 

growth of economy in general. 

The taxation policy should be such that there is a least amount of 

harassment to a honest tax payer. The very fact that an income tax officer can 

harass the assessee under the garb of fringe benefits tax, will make 
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the whole system on this issue an Inspector Raj. It is for this reason that the tax 

on perquisites has to be re-looked. 

With the acceptance of the above amendments, the direct tax 

collections will go down thereby increasing the deficit of Rs. 1,51,144 crore as 

stipulated in the budget. However, the increase in profitability by maintaining the 

depreciation rates as prevailing in the previous years by not reducing them and 

also maintaining the Surcharge at 2.5% will give enough profitability and taxable 

revenue which will cover the shortfall in the tax revenue. It would, however, not be 

difficult for the Government to bridge this gap further in case serious efforts are 

made to reduce Government spending particularly in the field of contingent 

expenditure. My suggestions are that the institution of audit should be 

strengthened so as to make annual audit of all the Ministries, Departments and 

institutions under the Central Government as mandatory According to the present 

arrangements, the Pay & Accounts Officers function under the total of the heads 

of departments who are Chief Accounting officers. That does not leave much scope 

for honest and independent functions of the Pay & Accounts Officers. Accordingly, 

audit of the expenditure of the departments cannot be conducted in an 

appropriate manner. 

It would, therefore, be desirable to evolve a mechanism^which would not 

impede the functioning of the Pay & Accounts Officers, so far as the audit 

element is concerned. In addition here are certain areas such as payment of 

overtime allowance to staff, expenditure on staff cars, telehphones and 

stationery, which can be reduced substantially if proper scrutiny of accounts is 

conducted. For this purpose, the appointment of officers of proven integrity 

should be made as controlling officers for staff cars and in charge of internal audit 

units. These steps, I am sure, would go a long way in reducing contingent 

expenditure in Government offices. This is in tune with Dr. Manmohan Singh, 

the Prime Minister of India's directive to various Ministries of the Government of 

India to take care of audit objections on their working and to take steps to 

address them. 

With these words, Sir, I support the Budget and hope that the hon. 

Finance Minister will give due consideration to my suggestions. 

SHRI R.P. GOENKA(Rajasthan): Mr. Vice-Chairman, Sir, thank you. I stand 

here to support this Budget. I have a problem with which I would deal myself. After 

the eloquent speech of my colleague, Mr. Jairam Ramesh, 
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my speaking is difficult but I will try. It is a unique Budget. For many years, I have 

not seen or read a better Budget than this one. This is a 'dream Budget' if you 

wish to call it, that not a a 'drum budget' as mentioned by the Leader of the 

Opposition. Let us examine some of the features which this Budget brings out, I 

will deal first with the jobs and employment. The Budget will be unique in its impact 

on the rural sector which is the backbone of the economy. For the first time, the 

Budget has given such a high priority to employment generating development. 

(Interruptions) 

Mr. Vice-Chairman, Sir, I am addressing it to you, not to any other 

Member. 

AN HON. MEMBER: Not to the House? 

SHRI R.P. GOENKA: To the House, if I address to you, Mr. Gentleman, 

the Chair would feel bad. 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): I am giving full 

attention, Mr. Goenka, please go ahead. 

SHRI R.R GOENKA: That is his job whether to attack or to support; but I 

am supporing it. I will quote some of the numbers quoted by Dr. Joshi, that 

irrigation, to cover one crore hectares and it will create one crorejobs. Then he 

mentioned about the food processing industry, which will create 2.5 lakh jobs. 

Thirdly, textile industry will create 1.2 crore jobs. And IT industry will create 70 lakh 

jobs. Apart from these, there are other sectors like construction, tourism industry 

which will generate productive jobs to alleviate poverty. It is relevant that Food 

for Work Programme is rolled into the Rural Employment Guarantee Scheme. If 

this creating of jobs mainly in the rural areas is not for aam adami, as mentioned 

by Dr. Joshi, then what is for aam adamil 
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8...(Interruptions)... Sir, then Mr. Jairam Ramesh mentioned about education and 

health care. It is basic knowledge that if the country has to progress, we must give 
adequate education and take care of health of our people so that they can be more 
creative and they can build a new India. This Budget has given ample proof of 
that. Sir, the Bharat Nirman programme, as mentioned by our President in his 
speech a few days ago, is basically for the infrastructure; where the infrastructure 
is going to the rural areas. The weakness of India is that we have not looked after 
the rural areas till today. Now we are going to look after. We are being criticised 
and we are not being liked because we are on the right path. Some of the 
people do not like us. The real focus, as I was saying, of this Budget is on 
infrastructure. If I recollect, Rs. 32,000 crores have been assigned to it. Never 
before, never before! This will speed up both rural and urban areas by bridging the 
gap that exists today. By the end of next year, every village will have telecom 
connectivity. Rural electrification has not been left out. In the next five years, we 
are going to connect 1.25 lakh villages. Sir, may I quote you, Sir? 
...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): If whatever I have said is 

parliamentary. ...(Interruptions)... 

AN HON. MEMBER: You can say 'previous speaker'. ...(Interruptions)... 

SHRI R. P. GOENKA: He is from Gujarat. ...(Interruptions)... Mr. Trivedi, 

one of our colleagues, was very critical of National Highways Development 

Project. ...(Interruptions)... He is not sitting there. ...(Interruptions)... I would like 

to inform him that 5172 kms of roads have been four-laned. Investment will now 

be made on highways and also in North-Eastern Regions which was left 

unattended for many years and for which Sir, you would be sound also., 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Did Mr. Trivedi speak about 

highways. I would have to check up the record. 
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SHRI R.P GOENKA: You missed the point in the last six years and you 

missed it even today. You did not mention about North Eastern Region at all. Sir, I 

get confused with double personalities. 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Those who are 

Trivedis have got three personalities, "three Veds". They live in three different 

layers. 

SHRI R.P. GOENKA: Sir, I don't wish to mention the third one. The time 

when you come and sit here I will call it Trivedi. The outlays on Highways 

would be 43 per cent higher than the previous year. It is Rs. 9320 crores. I 

refer to Dr. Joshi who said that for Agriculture, the Budget has not done 

justice. This is the way I understood him saying, specially to marginal farmers. 

Sir, I want to give you, and through you, to others. We are aware that agriculture 

has been one of the weak points in the economic organisations of the country. Mr. 

Jairam Ramesh mentioned that if agriculture moves up, we move up. As a result, 

farmers have not been getting the right price. What to do? We have taken care 

in this Budget so that they can know and anticipate and do forward trading. The 

new scheme introduced in the Budget will help organise marketing agricultural 

produce. Sir, Mr. Jairam Ramesh is my hero in this House. 

[MR. DEPUTY CHAIRMAN in the Chair] 

Mr. Deputy Chairman, Sir, Indian agriculture should be free from the 

vagaries of monsoon and this is point which Jairam Ramesh mentioned. For that 

we are giving total emphasis on agriculture so that more and more land could be 

irrigated by different sections of the society. The second thing which we can do 

for agriculture is to diversify the agricultural produce like floriculture, fruits, 

vegetables, dairy, poultry, organic farming, etc., so that the farmer can get a 

higher price for his produce. If this is not forward-looking, Mr. Trivedi, what is 

forward-looking? At the same time, 35 per cent of our agricultural produce is 

wasted or unutilised, either not being consumed by human beings or failing to be 

exported. What we need today is cold storage facilities, transportation by air-

conditioned wagons, trucks, etc. And this Budget has done justice on that side. 

SHRI DINESH TRIVEDI: It looks that the intention is 'looking-forward', but the 

actual figures say that it is 'going backward.' I was quoting only the actual figures. I 

would be very happy if it goes forward because India is my country too. 
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SHRI R.P. GOENKA: While speaking, you called yourself an 

economist. 

SHRI DINESH TRIVEDI: I did not say that. 

SHRI R.P. GOENKA: You did say that. 

SHRI DINESH TRIVEDI: No. I did not say that. I am no where near that. 

But, I would like to be. I only said that I want to learn from Mr. Jairam Ramesh. 

SHRI R.P. GOENKA: Okay. You learn from him. You have a good teacher 

in him. 

SHRI DINESH TRIVEDI: He is a lovely teacher...(Interruptions)... 

SHRI R.P. GOENKA: But, please, listen to me...(Interruptions)... 

SHRI DINESH TRIVEDI: He has not presented this Budget. Otherwise, 

it would have been a much better Budget than what it is. I am positive on that. 

SHRI R.P. GOENKA: If a Budget is not for the one year to come, then 

what it is? Is it one year backward? And, one year ahead is not forward 

looking? 

Then, Sir, our export, at this moment, is 12 per cent In other words, it is 1.5 

per cent of the total world trade. Or, US $ 75 billion, hopefully, by the end of 

March. We want to double it in the next five years. This Budget has given some 

incentives. 

The next point is on tax reforms. Our reforms relate to taxes. The hon. 

Finance Minister has offered a good deal on personal income-tax. Up to the income 

of Rs. 10 lakhs—it is basically for the common people—he has given relief. Of 

course, he has also given some relief to the corporate sector. He brought down 

the tax rate from 35 per cent to 30 per cent. He gave some depreciation benefit, 

but surcharge has been increased and the net effect would be between 32 and 

33 per cent. 

We want to provide international standards in our country. We want to have 

another Shanghai here. How do we do that? Sir, Mumbai is one city where we 

are going to have facilities of international standard. The R.B.I, is giving 

incentives for foreign investment. In due course, Mumbai would become, 

another Shanghai. 
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SHRI DINESH TRIVEDI: Why cannot Shanghai copy one of our cities? 

SHRI R.R GOENKA: Sir, they have not to copy. They have to go 

hundreds of miles further up in their own country. They will find equal villages, 

equal standard villages, or even worse. So don't go by one Shanghai. 

(Interruptions) No; no, I am going to one city. (Interruptions) 

MR. DEPUTY CHAIRMAN: Let him speak. (lnterruptions) %#�
 �
2#� 
����&, �"���� ��, %�#� ���#�� ��=�� हE 8 

SHRI R.P. GOENKA: The Finance Minister has rightly underlined what is 
important is not the outlays as the outcomes, which Late L.K. Jha, the 
economist, quoted. (Interruptions) I find people are getting a little impatient. I 
would like to end after making two small points. One, the future is full of 
opportunities and challenges. With a collective force of the partners of the UPA, it 
should be possible to meet these challenges and make it possible that India 
becomes a Developed Country by the year 2020. Two days ago, I was reading 
a book. With our permission, I would like to quote two lines of that book, with one 
or two alternations to suit the Indian conditions. This is a book on President Chen, 
who is the President of Taiwan. The amended quote reads like this, "The UPA 
partners are going ahead with their Common Minimum Programme, leaving the 
position of day-to-day political issues, while they—means you people—remain 
fixated on the last elections." Thank you, Sir. 

MR. DEPUTY CHAIRMAN: Hon. Members,! have to inform you that it has 

been decided that the general discussion on the Budget, 2005-2006, has to be 

completed by tomorrow, that is, 18th March, 2005. The hon. Minister of Finance 

will also reply to the debate. We are sitting up to 6'o clock. All those who are 

present, they will have to speak; otherwise, they will lose their chance. Shri 

Lalitbhai Mehta, would you like to speak? 

SHRI LALITBHAI MEHTA: Tomorrow, Sir. 

MR. DEPUTY CHAIRMAN: The BAC has decided that the debate has to 

be completed by tomorrow, thereafter reply has to be given. If all Members say 

that they will speak tomorrow...(Interruptions) You can speak tomorrow if time is 

available. (Interruptions) 

SHRI LALITBHAI MEHTA: Sir, I came just at 4.30 p.m. I was told that my 

turn is tomorrow. (Interruptions) 
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MR. DEPUTY CHAIRMAN: There is nothing like 'turn'. Till the House sits, we 

cannot say when the turn will come. All the Members who have given their 

names, they have to be present here. They should remain prepared. One or 

two requests can be accommodated. But I see that most of the Members are 

saying that they will speak tomorrow. And, we have not decided earlier that there 

would be discussion on Budget on 18th March. Tomorrow happens to be Friday. But 

the Private Members Business has been shifted. That is how we are completing 

the discussion on the Budget tomorrow. 

SHRI LALITBHAIMEHTA: Sir, I would just like to submit that when I came 

over here in the House. I enquired from the Secretariat people about my turn, they 

told me that my turn is tommorrow. (Interruptions) 

MR. DEPUTY CHAIRMAN: Now, you can^peak today. You are ready. You 

came with.... (Interruptions) 

SHR LALITBHAI MEHTA: Sir, I will speak tomorrow. 

SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr. Deputy 

Chairman, Sir, I would like to begin my comments with a quotation from the hon. 

Finance Minister's interview to the media. The words may not be exact, but this is 

what he generally said. "I do not deliver, it is the States, Ministries, and 

Departments who do so." I think that is generally correct. I also feel that a 

discussion of the Budget should not really be like we gave to much money here or 

we gave so much there. It is a question of which way the country is going. 

The big debate today is about development in the two systems of India 

and China. At the present showing, China is categorised as a nation, a State and a 

Government where there is no democracy whereas India is a total democracy. Both 

are trying to advance. Both started, approximately, at the same time. But due to 

certain reasons, perhaps historical, China is, at present, much ahead of us though 

people do say that in the long-term India will, possibly, catch up and go beyond 

it, but that is to be seen. 

A Budget, in any case, is a statement for the next year. As Shri R.P. Goenka 

just now mentioned, here is one of the disconnects that we are faced with on this 

one day. While in his Budget Speech, the hon. Finance Minister lays out the 

course of action, that is, the roadmap for the next one year within the scheme of 

the Five Year Plan, how he is allotting the 
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moneys for the States, this House, by a lot of private study, can have an 

accounting of what happened to the money which was allotted last year. You go 

through the reports of the various Ministries, you go through the various other 

papers placed on the Table of the House. Even the reports of the Ministries, 

generally, give accounting in financial terms. They do not give you the actual 

targets achieved. So, when the Finance Minister says that this year for the highway 

programme we have allotted so many thousand crores of rupees, in terms of 

physical targets, what does it translate into? # How much has been covered last 

year, we do not know. So, in that sense, you take this to be an Annual General 

Meeting of India Incorporated, in which the Board of Directors are the Cabinet, 

the hon. Finance Minister is the Chief Financial Officer, we the Members of 

Parliament are the representatives of the shareholders, who are the people of 

India. So, this is one stage where some mechanism must be devised, where on 

this one day or over a period, we should know what has happened to our money, 

which was spent last year. It is as simple as that. 

For this year, of course, the Finance Minister has laid out the Budget. The 

Budget has been generally, very favourably received by all the external indicators. 

The stock market has gone up. Foreign Institutional Investment is coming in. There 

is not much Foreign Direct Investment, but Foreign Institutional Investment is 

coming in. Foreign Exchange reserves are climbing up. These are the concrete 

indicators, and so far, all the indicators are favourable. But, we do not know, as yet, 

what the actual effect will be of the moneys that are to be spent allotted for this 

year, and how much we will be achieving of those targets this year. 

Now, the Finance Minister said a very crucial thing, "I do not deliver, it is the 

States, Ministries and Departments which do so." So, the next issue I would 

like to place, through you before the House, Sir, is how effective our States are. 

It is our money. The Twelfth Finance Commission has said that 30 per cent of the 

Central taxes, I think it is 30.3 per cent, should go to the States. How are they 

spending it? There is a tendency on the part of States that when funds are allotted 

to States for certain Central ( projects, they say that you given us all the Central 

projects. It is find. There is nothing wrong with it. It is their money, as has been 

said by Shri Vijayaraghavan. And, it is going back to them. No one is doing any 

favour. But the fact is, should we not know what accounting is done; what targets 

have been met? I am afraid that there is some communication gap there. 
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As least, the public do not know whether the money was spent or the targets 

achieved. So, there should be some method by which we should be able to know 

that what amounts have been spent on the targets achieved. Sir, the Finance Minister 

has to work within the resources available. What are the resources available to 

him? This point has been made and the answer is very simple. They are from 

taxes. He can widen the tax base as much as he likes to, but there is a limit, 

because, ultimately, your tax base is restricted, due to political compulsions I 

must say, to the salaried class and the corporate class. On the one hand, when 

you say 70 per cent of our people are engaged in agriculture, and, I think, 25 per 

cent of our GDP comes from agriculture, such a big section of people, and 25 per 

of our GDP comes from agriculture. It is to say, therefore, that 25 per cent of the 

GDP, the people who are contributing to it. do not pay any taxes. It is as simple as 

that. You cannot do it, is a different issue because there are political 

compulsions. But the fact is that every Finance Minister of this country, be it the 

present one, previous one and future ones, will be placed in an absolutely 

impossible position and within that he will have to juggle figures as best as he 

can. Increase a few taxes here, decrease a few taxes there and hope he will get 

the money. Then, he has to go in four borrowing. The more he borrows, the more 

is the fiscal deficit, figures of which are given here, I will not go into it. You all 

have read it, but, I think this is a problem which, perhaps, is insurmountable, to a 

person, who has an average understanding. Because it is a vicious circle and 

catch-22 situation, the majority of the people are not paying taxes, the minority 

of the people are being taxed at various levels, upper level, lower level and 

middle level. But it is this tax base you are digging deeper and deeper, you cannot 

widen it. Now, what answer do we find to this? I do not know. The other resource 

to which he can do something is Non-Performing Assets. There has been, I think 

Shri Jairam Ramesh has said it, no frontal attack on the Non-Performing Assets. 

He was kind enough to loan me a copy of the All-India Bank 

Employees'Association book, and the figures are quite staggering, of course. 

Can this be taken out of the coils of litigation? Because this very Government 

has promulgated with retrospect effective, an Ordinance to ensure that money is 

recovered. I do not see why this Government cannot take similar action to 

recover these Non-Performing Assets. It is something that occurs to me. If the 

Government can find ways of doing it, there is almost a thousand crores available 

for taking up various projects. The other thing, is of crores, black economy, black 

money, parallel economy, which by some accounts is 40 per cent of our GDP. 
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Sir, unless the Government takes active steps to whiten this black money 

and put it into legitimate circulation, the Finance Minister's job will be an 

impossible one. And, this goes beyond the scope of the Finance Minister into 

other Departments of our country to see that this is taken out. Here, I would 

strongly urge, through you, Sir, the House to pay particular attention to what Mr. 

Jairam Ramesh quoted in that newspaper cutting, 'The Menace of Havala'. It is 

not only effecting out economy, but, through our economy, it is also effecting our 

security. It is one of the primary channels for creating black money, for funding 

anti-national activities. So, the 'Havala' has to be controlled. The Finance Ministry 

has a large role to play in it. But, there are other Ministries also. 

Then, Sir, I say that this Budget and also the previous Budgets are for the 

poor. Now the problem is, it is very difficult to discover who are the poor. Because 

we witness numerous debates in this very House on the issue of 'below poverty 

line', 'above poverty line', and whether we like it or not, the fact of the matter is that 

poor for whom all these benefits are given have to be categorised, have to be 

classified, and at the grassroots level, which is why I mentioned the States, 

determination of who the poor are, is totally influenced by local politics, local caste 

conditions and other such factors. So, until the Government, which is doing its best to 

provide resources for uplifting the poor, gets these mechanisms properly 

established, I am afraid the water will keep pouring into the sand and the sand 

will absorb any amount of water that you pour into it. The money that you are 

spending is not really reaching its objective. 

Then, Sir, recently, in the Employees' Provident Fund, an interest of nine 

per cent was agreed to by the Government. It was due to political compulsions; 

they are there; you can't avoid it. But, then, Sir,.may I also demand through you, of 

the hon. the Finance Minister and the Government that savings of pensioners must 

be adequately reimbursed? You have created a scheme for senior citizens 

where you are paying nine per cent interest. On the same analogy—if you can 

spend money to provide additional one per cent interest to a very powerful political 

group—will you, as a matter of social justice, provide, at least, one per cent more 

interest to a group which is larger than all these people but has no political power, 

/ e., the senior citizens? Will you provide them ten per cent on this? I leave it to the 

Government to consider this because, I think, if the Government has to have a 

human face, it must consider all these factors. 
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Lastly, Sir, I would like to talk on Defence. Defence, Sir, as you know, in 

the present environment of peace,—peace with Pakistan, talks with China; 

excellent—is not really a very respectable subject to talk about, at present. People 

try to sweep it under the carpet. They provide money more or less quietly. But 

the fact of the matter is that war and peace are cyclical features. I have had the 

honour, Sir,—it is a great honour to wear this country's uniform—to participate in 

four conflicts—one under the Prime-Ministership of Pandit Jawaharlal Nehru, one 

under the prime-ministership of Shri Lai Bahadur Shastri, one under the prime-

ministership of Madam Indira Gandhi, and the last one, a proxy war, under the 

prime-ministership of late Narashimha Rao. 

Sir, the first conflict came in the early days of our Independence, in the 

background of "Hindi-Chini bhai-bhai". Under similar sort of circumstances, 

when there was peace, the attitude was, why spend on Defence? Of course.in 

addition, there were certain attitudes towards defence. We were totally 

unprepared. The Chinese, Sir, with whom we are having peaceful relations, gave us 

such a slap on the face in 1962 that we have not yet recovered psychologically 

from its impact, and our dealings with China are still governed by the memories 

of that slap on the face. It has been a mortal blow to the nation. 

After 1962, there was a tremendous hurry to 'buy this', 'get that', and 'get the 

other'. There would have been a 'Tehelka' then also, I am sure. There could 

have been a CIG report then also. But they got what they wanted; prices were 

jacked up. When the next war came within three years, under Shri Lal 

Bahadur Shastri, the nation was a little better prepared. Again, between 1965 

and 1971, for six years there was comparative peace; there was tension with 

Pakistan, but preparations continued. Defence was not given a go-by. In 1971, 

under the leader ship of that incomparable Prime Minister we had, Madam 

Indira Gandhi, we established history. I think, that one episode of Bangladesh has 

overcome the trauma of 1962. 

Then, the fourth war, under late Shri P.V. Narasimha Rao, was not a war; it 

was a proxy war. People were getting killed, but it was a proxy war. Liberalisation 

had come. Defence was, again, a dirty word. It was unfashionable; it was 

almost politically incorrect to mention Defence. You put in your demands, they 

listened to you, they patted you on your back, ‘�UF� ��2�1�, Pह� ��{’ Nothing 

came. That carried on and on and on and 
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we had Kargil. Again, Sir, now the saTne cycle is repeating. We are at peace; 

we look forward to a better world and say the twenty-first century would be a 

century of peace. Yet, let it be so. But, Sir, in times of good health, as we are 

now, if you don't pay your life insurance, when there is an emergency, God 

forbid, we would be in trouble. 

When we speak on Defence, it is a large budget. But I think, we should not 

adopt the mentality now that we must cut down on Defence totally. We must 

maintain an even expenditure and an even balance so     ^ that the if the next 

incident occurs—it may not occur for 50 years—let us not be found unprepared. 

How can we contribute to this huge Defence budget being spent? We 

could do one thing, which we should do and are not doing, and that is, to indigenise. 

We have got plenty of talent, we have got plenty of capability, and if we have to 

spend this money, let us spend it in the country. That is one thing we should 

focus on. 

Sir, that is all I wish to say for today in this dicussion on the Budget. I just 

put across certain thoughts I had and I hope, some answer will be found to this. 

Thank you. 
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MR. DEPUTY CHAIRMAN: Then again, he will speak for another half an 

hour tomorrow ...(Interruptions).... that I will not do it. ....(Interruptions)... 
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����� : 15 ��#) #ह3 ...(������)...10 minutes. Mr. Saif-ud-din Soz, 

only 10 minutes. 

PROF. SAIF-UD-DIN SOZ: In fact, Mr. Deputy Chairman, Sir, I will take 

only ten minutes. I am actually acceding to the request of my colleague that I must 

speak... (Interruptions)... 

MR. DEPUTY CHAIRMAN: You straightaway come to the point, don't 

repeat whatever is said... (Interruptions)... 

PROF. SAIF-UD-DIN SOZ: I devote those ten minutes to Jammu and 

Kashmir, but about the Budget, whatever my friend Mr. Meena was speaking, I 

support it. It is a good Budget; it is poor people's Budget. This Budget has 

focussed attention on rural sector and agriculture, I welcome this Budget... 

(Interruptions)... Mr. Deputy Chairman, Sir, to you and to this House including 

Mr. Jairam Ramesh...(Interruptions)... If you don't want me to have cap on my 

head... (Interruptions)... 

�� =�
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PROF SAIF-UD-DIN SOZ: Anyway, Sir, I appreciate the Budget of the 

hon. Finance Minister whc will reply to the debate on Budget that he 

† Transliteration of Urdu Script. 
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6.00 P.M. 

and his colleagues are turning their attention to Kashmir, more sincerely with a 

sense of responsibility. I want to tell this august House that for the first time after 

15 years of militancy, and I want Mr. Jairam Ramesh to give pointed attention to 

what I say, as an economist, in his own right. I want to tell this august House that 

in 15 years, for the first time, economic factor has become very relevant in 

Kashmir. In the morning, in the Question Hour, there was a hue and cry over 

the same issue. I must say, I see a changed vision even among extremists. A 

majority of the people in Jammu and Kashmir now feel that violence, as an 

instrument for settling political issues, must be given up. And, people are returning 

to a life of peace and dignity. And it is the general feeling of the people that Jammu 

and Kashmir has acceded to India irrevocably. And, now, I feel, economic factor is 

very important. Therefore, I want the hon. Finance Minister to turn his attention to 

the State of Jammu and Kashmir and select areas for very vigorous doze of 

development so that that State marks a take-off. It is a rich State. It has so many 

resources, which should be tapped. This can be done if proper investments are 

there. If we do development in a State in a lopsided manner, not doing everything in 

every sector, that State will continue to remain a backward State. So, before I say 

what those sectors are, I want to express my gratitude to the hon. Prime Minister 

for having constituted a Council, an Advisory Council on Economic Affairs, for him. 

That Council will help the hon. Prime Minister. I saw it in the Press; a very 

competent Economist, Dr. C. Rangarajan, has been made the Chairman of the 

Council. There will be a Task Force also. That Council will look after all the States. 

But I would appeal to that Council—I have met the Chairman also—that the 

State of Jammu and Kashmir must receive a pointed attention as, I must say, 

economic factor has become very important today. 

So, having said this, I would now bring those six factors to the notice of the 

hon. Minister of State for Finance. The first is power generation. Most of the 

time that State lives in darkness. I will not go into the details; wherever I feel I 

have to say something, I will say. Ourwaters are running wastefully to Pakistan. 

We have capacity to produce 20,000 MW of electricity. But as of now, we just 

have 600 MW of electricity. Why I say, 'pointed attention' to these sectors is, we 

need electricity for the rest of India. 

The second sector is development of infrastructure. Give us good roads 

and give us good rail. We don't have an all-weather road there. And, you saw what 

happened in Kashmir recently. The Jawahar Tunnel between 
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Jammu and Srinagar was closed for a month at a stretch. There was no air service, 

and the train does not move. I said it earlier in a discussion on the Motion of Thanks 

to the President's Address that rail development was not taking place. Today also, 

I wanted to say certain things to Laluji. But it was at the fag end of the day; he 

had closed his speech. I want to raise this question through you, to the 

Government of India, that for more than 25 years, we have not moved rail from 

Jammu to Udhampur. Now, for eight months, they are waiting for inauguration of 

that train. The railway line between Jammu and Udhampur should be opened. 

But the rail should go to Kashmir. Kashmir should not be allowed to live in 

isolation. Emotional integration with Kashmir is there. But I say, physical 

measures should be taken to integrate that State fully, and it cannot happen if you 

don't give a rail link to Kashmir. And, I am sorry to say that we are not doing 

many things that we could do. We don't give vigorous attention to this problem. It 

was the commitment of the Governments of Mr. Deve Gowda and Mr. Gujaral 

that they would start a train from Udhampur to Qazigund, then, to Baramulla. 

Plaques were laid. Foundation stones are there. And, in fact, one of the two 

former Prime Ministers had told me that I was making him commit a mistake, and 

that he might not live up to my expectations; it needed a lot of funds. I had 

suggested, "You just consider whether you want Kashmir on the railway map or 

not". So, those foundation stones are there. The rail does not move. Do you know 

what they wanted to do? Mr. Deputy Chairman, Sir, it is not a question for the 

Railway Ministry because the Railways will give Rs. 100 crores or Rs. 200 crores, 

but then, in our lifetime, no railway line will not go to Kashmir at all. I had put a 

question to Mr. Nitish Kumar. He had said, "By 2007, we shall take the train to 

Kashmir". I made an observation that he could not make it even by 2015, and that he 

was misleading this House. This is on record. He took ten minutes to answer 

my question. But it was just, what we call in Urdu, herapheri. He did not come to 

the point. I raise the point for the Finance Minister of India. You should have rail 

development in Kashmir through a corporation, as you did in Goa, the Konkan 

Railways, where you had a corporation there and you gave that corporation Rs. 

5,000 crores, Rs. 6,000 crores to start its business; then, they built it. 

{Interruptions) So, you should have a corporation, say, the Kashmir Rail 

Development Corporation. And, determine in consultation with economists, 

including Mr. Jairam Ramesh, including Dr. C. Rangarajan. Whatever money is 

required, give that money out of the General Budget. And, in one go, that money 

should be available to the corporation. Otherwise, price escalations will eat up the 

funds you 
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are providing. (Interruptions) 

MR. DEPUTY CHAIRMAN: There are another three points, I think. 

PROF. SAIF-UD-DIN SOZ: There is a sort of—I will not call it a 

mischief—not proper thinking. I am leaving this question open to the whole House, 

cutting across party lines. They are developing a railway line within the Valley, 

between Qazigund and Baramulla. This is not acceptable. (Interruptions) I am 

talking about infrastructure. (Interruptions) You can become enlightened 

because you have an economist on your right side. (Interruptions) So, Sir, roads 

should be there because we do not have all-weather roads. Road development or 

rail development cannot happen in compartments. It must be a part of the General 

Budget, through a philosophy of budgeting. So, this was my second point. I have to 

cover four points. But, I will....(Interruptions) 

MR. DEPUTY CHAIRMAN. Please conclude. (Interruptions) He has 

promised the Chair that he will not take more than ten minutes. (Interruptions) 

PROF. SAIF-UD-DIN SOZ: All right, I will take one minute for each point. 

(Interruptions) Now, Mr. Chairman, Sir, the third sector is horticulture. Every time, 

within the Government of India, within the Government led by Shri Mufti 

Mohammed Sayeed, or, even by Dr. Farooq Abdullah earlier, there was a 

misconception. I have been a student of economics. There was a 

misconception. Every morning and evening they say, "Tourism". I have calculated 

and I find that only one per cent of the" population directly depends on tourism. 

God has given us Gulmarg, Pahalgam and all other places. (Interruptions) The 

third factor for development is horticulture. We produce one of the best apples in 

the world. Seventy per cent of population in Kashmir is associated with 

horticulture. And, horticulture should be taken up for a vigorous development. 

(Interruptions) That is a part of that. Sir, my fourth point is about the electronic 

industries. I will not be springing a surprise in the House by saying that we have 

no electronic industry in Kashmir. We had the HMT, which had been closed. 

MR. DEPUTY CHAIRMAN: ITI closed. (Interruptions) 

PROF. SAIF-UD-DIN SOZ: Therefore, in Kashmir, we can have 

electronic industries or computer-related industries. So, such type of 

industries should be set up in Kashmir. 

Sir, my fifth point is about conservation of lakes and waterways. It is a very 

pressing need there. We have the Asia's largest lake i.e. Wular Lake which is a 

sweet water lake in Kashmir. It occupied an area of 200 
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square kilometres. Now, today, it has shrunk to just 24 square kilometres. In the 

year 1997, Rs. 297 crores were earmarked, for the Dal Lake. A part of the amount 

was released, but the project, as a whole, has not been implemented. Sir, the 

Wular Lake and the Dal Lake do not belong to the people of Jammu and Kashmir. 

These are our national assets. This is our national heritage. So, my request is, for 

the development and conservation of waterways and lakes some provision should 

be made in the Budget. 

Sir, my last point is about the handicrafts. It is important sector 

handicraft. We produce the best of carpets in the world. Our woollen carpets have no 

parallel in the world. But, it is dwindling. We produce carpets made of silk. 

Kashmir has monopoly over shawls. Wood-carving and wood-based industries are in 

a shambles today. During the Mughal time, during the Maharaja's time, in 

Kashmir, the ceiling in wooden pieces, which is called Khatambandh, that 

industry is going to be closed down because there is no encouragement for it. 

So, if you want to help the economy of Kashmir, then, you think of encouraging 

the handicraft. In this way, we shall be earning foreign exchange for the whole 

country. The basic timber required for wood carving and so many other materials 

are produced by us. In Sweden, what they produce from timber serves the whole of 

Europe. We can be far better than Sweden. We have not lost our jungles. So, 

attention should be paid to this aspect. Therefore, I was just requesting the hon. 

Finance Minister who has to reply tomorrow... 

DR. DEPUTY CHAIRMAN: By my watch, you have taken five minutes, not two 

minutes. 

PROF. SAIF-UD-DIN SOZ: He must select these areas for vigorous 

development of Kashmir because these sectors are important for Kashmir. In this 

way, we shall not only retrieve Kashmir but also serve our youths who will get 

employment. As far as political factors are concerned, we need not to go into it 

because, as I said, the economic factors are very important for Kashmir. I hope, 

I have the support of the whole house on this issue. Thank you very much, Sir. 

MR. DEPUTY CHAIRMAN: Further discussion on the General Budget will 

continue tomorrow. The House is adjourned till 11.00 A.M. on 18th March, 

2005. 

The House then adjourned at thirteen minutes past six of the clock till eleven 

of the clock on Friday the 18th March, 2005. 

MGIPMRND—1055RS—22 07.2005. 
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